
P a y m e n t  o f  g r a t u i t y  (C e n t r a l ) R u l e s  
a n d  R e p o r t  o f  C e n t r a l  C o a l  M i n e s  
R e s c u e  S t a t i o n s  C o m m i t t e e , D h a n b x d

155 Delimitation Bill Motion re. i<fi 
International Situation 

of the States and Union territories 
and Metropolitan Council of Delhi 
and for matters connected therewith.

DECEMBER 7, 1972

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI BALGOVIND 
VERMA): I beg to lay on the Table—

(1) (i) A copy of the Payment
of Gratuity (Central) Rules, 1972, 
published in Notification No. G.S K 
4i2(E) in Gazette of India dated 
the ICth September, 1972. under 
^ub-scction (2) of section 15 of the 
Pavment of Gratuity Act, 1972 
[Placed in Library. See No. LT- 
3914/72.]

(u) A statement (Hindi and Eng-
lish versions) explaining the 
reasons for not laying the Hindi 
version of the above Notification 
simultaneously. [Placed in Library. 
See No. LT-3914/72.]

MR. SPEAKER: The question is:
“That leave be granted to intro-

duce a Bill to provide for the re-
adjustment of the allocation of 
seats in the House of the People to 
the States, the total number of 
seals in the Legislative Assembly 
of each State, the division of each 
State a:i'l each Union terntorv hav- 
i ’£? a L< j . s l a t i v e  As><?ml>l\ pnc. tho 
IJ’iion teriitor> ol D e lh i ,  into 
territoual constituencies iui elec-
tion^ to tho House ot the 
People and Legislative Assemblies 
of the States and Union territories 
and Metropolitan Council of Delhi 
and for matters connected there-
with ”

The motion was adopted.

(2) A copy of the Annual Report 
(Hindi and English versions) of 
the Central Coal Mines Rescue 
Stations Committee, Dhanbad. for 
the year 1971-72. [Placed m Libr
ary. See No. LT-3935/72J.

12.18 hrs

DELIMITATION BILL*

THE MINISTER OF STATE IN 
THE MINISTRY OF LAW AND 
JUSTICE: (SHRJ NITIRAJ SINGH
CHAUDHARY): I beg to move for
leave to introduce a Bill to provide 
for the readjustment of the allocotion 
of seats in the House of the People 
to the States, the total number of seats 
in the Legislative Assembly of each 
State, the division of each State and 
each Union territory having a Legis-
lative Assembly and the Union terri-
tory of Delhi into territorial consti-
tuencies for elections to the House ot 
the People and Legislative Assemblies

SHRI NITIRAJ SINGH CHAU-
DHARY: I introduce the Bill

12.19 hrs.
MOTION RE. INTERNATIONAL 

SITUATION

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH): 
Mr. Speaker, Sir, I beg to move:

“That this House do consider the 
present international situation and 
the policy of the Government of 
India in relation thereto.”

Sir, most of the important aspects of 
the present international situation 
and Government of India’s attitude 
thereto have been mentioned from 
time to time in this House , in the 
other House and outside, and to en-
able the hon. Members to get more 
time for their speeches, I have r>o 
intention of making an opening 
speech and I will wind up the debate.
I commend this Motion for discussion. 
______________________ __________ «

•Published in Gazette of India Extraordinary Part II section 2, dated
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SHRI SWARAN SINGII It de-
pends on the desire of the Members of 
Parliament. I know that there had 
|>een numerous occasions when a 
motion of this type had been moved 
for consideration and an attempt 
was made to make an opening speech, 
when, it was generally the desire ex-
pressed by various sections of the 
House that the Minister should not 
make two speeches, one at the begin-
ning and the other at the end, but 
snore time should be given to Mem- 

. tiers. But there is no difficulty in

making a speech, and if hon. Mem-
bers would like that I should make 
an opening speech, I shall do so with 
great pleasure

MR. SPEAKER- The hon. Minister 
should go on and on till the Members 
themselves say that the Minister 
should stop

SHRI SWARAN SINGH No th -r  
may sometimes, for reasons lust 
known to themselves, not be ro- 
operative Hut 1 do nol want to adopt 
that attitude I do want to take tint 
oppnitumt\ ot making some opin-
ing remarks about the international 
ltuation and the important aspects 

of the situation in the Indian sub-
continent, in Europe and elsewheie

Mi Speaker, Sir, the international 
situation over the last year or so ha-j 
definitely been moving towards re-
laxation of tensions, and a geneial 
atmosphere of detente has been in-
troduced almost in all important 
centres where formerly there was an 
almosphere of conflict and confronta-
tion

The most important region in this 
respect is Euiope In the Euiopean 
context, theie was this geneial atm os-
phere of confrontation between the 
sociahsT group of countries and 
Western Europe. There were the 
pacts which were very active, namely 
the NATO and the Warsaw Pact and 
there was the question of two 
Germanys These were matters which 
were the focal point for tension and 
of confrontation. Over some months 
now, the situation has radically 
changed in Europe. The mam credit 
for this goes to the policy first ini-
tiated and then vigorously pursued by 
the Federal Republic of Germany 
under the leadership of Chancellor 
Willy Brandt. Tne signing of the 
Moscow Treaty between the Federal 
Republic of Germany and the USSR 
and later on the conclusion of the 
Warsaw Treaty paved th? way for 
relaxation of tension; and acceptance 
of the existing boundaries in Europe
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_!emoved one s.ensitive s"q-Ji-~~' 1o(c~~ti
n ed tension and uncert.~~nty, ... '';'.P,he 
subsequent events h~~t . $.~~;fi ~th.'at . 

1; this policy pursued · ~Y ·'chancellor 
l Willy Brandt ·had !been approved not 

I only by the Parliament ef .. ~he :Feaeral 
aepublic of · Ger~any but there has 
been people's support' t~ .this, ·~s de• 

i monstrated by the massive victory 
that Chancellor Willy Brandt has 
~chieved in the recent elections that 
~ave taken· place. The agreement 
between GDR and FRd'1iJs «a1teady 

' been concluded, which has 'the status 
of a treaty, and this is likely to be 
signed in Berlin or mayl;le .,Jit some 
?ther place, between the· C'h~ncellor 
of FRG and the leade:.s" 1~f GDR. 

.Europe has been unf~~tupately in 
history, the pla.ce whe'rE! two major 
wars erupted in the lifet1riie of most 

. f of us, and any relax~tio~ of tension 
1 fo Europe is a matter' of satisfaction 

I •· '.' ... ~ 1 · 

1 an~ it st.rengthens the fci:fc~s o( peace. 
p: There is now the proper atmosphere f for conv~ning E'.ur~pean security con-'l· ~erence m Helsmki, and pTeparations 
· are afoot to make this conference a 

, . success, so that peace might be stabi- · 
lised, and there may be co-operation 
amongst the various · countries of 
Europe. 

Taking Asia, the situation is not as 
good as it is now in E·urope.- But the 

: l tl'.ends are in the sain1e "dif ectitin. I 
~ -yvould not · like to m'entiorl. .a'etal.ls, lout 

the relaxation of tension -' "Wliich has 
n foll~w~d the summit ' meeting at 
f.··I.. Peking. between Presiq~nf~.~iK(?n and the Chmese leaders has definitely re'-

slllte9 'in lowering of ·:rensibns' 'in East 
Asia .1 

I The Asian countries. :·:~ had all 
these years- looked to · the United 
·stC\tes of Americk ·for wh~t ' they 're-
. garded as support to their policies 

J " ., .... 
have ~udd~nly ~?~ncL that they ha:ye 
.~o readjust their think~ng aJ.'.d ~av! 
to adopt otller postures as · a , result of 
the new atmosphere t}lat wo~ shape 
after President .Niion's · · vj.siJ · •. to 
Peking. Taiwan in "ip.ai ·~l.tuation'·Ms 
~ i ' ) j. '~ ·~ i' ~ ' . ·•. 

now _be~m ... J?rogressi".ely drop~d by · 
many countries'··· ·which ·'had· ·even 
formal dipiomatic relations with ~ 
Taiwan; for instance, a - ~ouritry ·m{e, · 
Japan has decided to -close her mission 
in' 'Taiwan. This hiorning, there 'walr :. 
a news item that, the new Govern-
ment of Australia have· taken a de-
c1s10n to close their embassy ·~ :ln 
i:aip·~.h. Similarly, several other --
countries which were" recognislnJ' ; 
Taiw.an as the legitimate Government . 
of , China <!re now progressively 
accepting the reality in thi'sc part ·or · 
the world. They are .anxious t() 
establish normal. dip1oma:tfc relations:. : 
with the People's Republic of China 
and in this process, the consequentia'I .. 
effect of this on Taiwan is obvi8us and!'~ 
need to be elaborated further. . · 

' : '.-f- ' 

:rh,en, aga_in, the summit meeting:-
which was held in Peking bet~~en t~~, 
Prime Minister of J'apan an'd -'l 'ffie:~ ,•. 
Chinese leaders has definifolSf;'?.l~~-'. 

the situation fr; that Fart of the. ~orld~ . . ,.. ' 1t~ ' 
and the hostility and animcr~ity that:~ '' 

' . ' , ' " , ... ,•.II' ".t} >\l'' 
had existed betwe.en Japan and China·, 
for such a long time fa· ·now-· behlg . ., 
changed into an atmospflere· of" cti~L 

! l p.o.,~ 

operation and understan'dlng. , . And~ 

this again is a significant development ·: 
in this p~rt Of fu~ WoTlcf. ' . 

The divided country of Korea .. also··· 
is at the · !>resent moment goii;ig:· 
~hroug'h a very difficult process of::--what may be described· ·as' national' . 
reconciliation. Nor~h Korea· . andT. 
South Korea are underta,kfng !bilat~.~~l' . 
discussion with the commonly· agreed" 
objective of ~xploring the .possihilitY-. ' . ~ ~ . " 'l"': 
-of peaceful · reunifi~atfon. ¥{ft~t,~~ · · 
ultimately they succeed in tflfs ''<tt· not;~ 
only time wili teii. It i; i;iot li~ely ic:1"' 
be an easy process. Bu_t by th~~.e'-' 
bilat.eral discussions qetween North'l 

•' ' 
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Korea and South Korea, the atmos-
phere of ten?ion has yielded place to 
one of relaxation of tensions, and 
theie is a likelihood of the situation 
being proressively eased in that part 
oi the world also.

The position in Indo-China, how- 
evei, does continue to give concern 
not only to the People of Indo-China, 
but to the whole world. The now 
well-known nine-point agreement 
that had resulted from the talks be-
tween the Democratic Republic of 
Viet Nam and the United States of 
America has not yet been formally 
signed by the two Governments. The 
situation in Viet Nam, both North 
Viet Nam and South Viet Nam, con-
tinue? to be a source of great concern. 
Even at this stage, secret talks are 
taking place in Paris between the 
plenipotentiary Le Due Tho of the 
Democratic Republic of Viet Nam, 
and President Nixon’s representative 
Dr. Kissinger. These talks have got 
proJonged, and the news that is com-
ing about the progress of these talks 
also is not very full. But it is 
commonly accepted that these secret 
talks in Paris at the present moment 
are m a crucial stage and it appears 
that agreement has been arrived at 
on a fairly large number of aspects, 
and efforts are continuing from both 
sides, the DRVN side as also from 
the America side, to conclude an 
agreement which might result in 
cease-fire and might "pave the way 
for political settlement, so 
that the people of Viet Nam 
may have a government and institu-
tions ir. accordance with their wishes 
without any outside interference.

As the stage of negotiations at the 
present moment is at a very crucial 
and critical state, I would not like to 
make any comment on the substantive 
issues involved. But one pragmatic 
approach can be that whatever Is 
acceptable to both sides—and it 
appears that the two sides are despe-
rately trying to arrive at an agree-
ment—should, we hope, result in the 
establishment of temporary peace in

the beginning and might pave the 
way for final settlement in this region.

The situation in the other two 
countries in Indo-China, Laos and 
Cambodia is still confused. It is true 
that in Laos, some talks are taking 
placc between RLG, that is, the Royal 
Laotian Government and the Pathet 
Lao leaders.

, Several talks have already taken 
place ibut from the reports that have 
come to us it appears that significant 
progress has not yet been made. We 
have always taken the view that the 
situation in Laos for a satisfactory 
solution will have to await a settle-
ment in Viet Nam. The situation in 
Laos is so much dependent on 
happenings in Viet Nam that to think 
of any easing of the position in Laos 
without a settlement in Viet Nam 
does not appear to be either probable 
or practical. A great deal depends 
upon the settlement in Viet Nam and 
it is only thereafter that the situation 
in Laos can move towards a settle-
ment. We have always supported the 
view and this appears to be the desire 
of the people in Laos that the 
sovereignty, integrity and neutrality 
of Laos is something which is in' the 
interest of the Laotion people and we 
have always supported that objective.

The situation in Cambodia is even 
more confused. There does not 
appear to have been any serious effort 
made by the parties principally con-
cerned to establish any direct contacts 
and it will take some time before we 
can say that the situation in Cambodia 
is now moving in a direction where 
peace may be in sight and efforts may 
be directed towards finding a satis-
factory solution of the terriible situa-
tion that has prevailed now for quite 
sometime in Cambodia also. We have 
great admiration for the people of 
Cambodia, peace-loving people who 
on account of external pressures had 
been subjected to untold hardships 
and sufferings. We earnestly hope 
that peace would prevail in that 
region.

2820 LS—6.
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About the Indian sub-continent, 

positive aspects in the situation at the 
present moment predominate. There 
are no doubt some negative features 
also but if we compare the situation 
with what existed a year ago, at that 
time the armed conflict between India 
and Pakistan was in its full swing, 
we can say that very significant 
events have taken place in this part 
of 1 he world: the emergence of
Bangla Desh as a sovereign indepen-
dent country, the effective manner m 
which the situation has been control-
led by the present leadership, Sheikh 
Mujibhur Rahman and his party who 
enjoy such over-whelming support in 
their National Assembly, the fact that 
Bangla Desh—today we are having 
this discussion on the 7th December— 
was recognised iby India on 6th De-
cember last year thus being the first 
country to accord recognition >0 
Bangla Desh; withjn one >ear, over 95 
countries of the woild have accorded 
recognition to Bangla Desh, including 
the four permanent members of the 
Security Council. We had the honour 
and privilege just recently of welcom-
ing the President of Bangla Dosh in 
our midst and we were impressed by 
the manner in' which he displayed 
confidence about the stability of 
Bangla De$h, about the manner in 
which the problems facing Bangla 
Desh are being successfully handled 
by the Government which enjoys the 
confidence of the people. Bangladesh 
as an independent sovereign country 
is now well-established and well set 
on their goal of serving their people 
and consolidating their sovereignty 
and independence in an unmistakable 
manner. Our relations with Bangla-
desh are very close, and very friendly. 
We cooperate with them in several 
fields—economic, cultural, technologi-
cal, pqlitical, etc.—and we are highly 
satisfied with our cooperation with 
the Government of Bangladesh. It 
is also a matter of great satisfaction 
that within such a short time, the 
Constituent Assembly of Bangladesh 
has adopted a democratic, socialist, 
secular Constitution and we have all

our admiration and support for the 
people and Government of Bangladesh 
for going ahead and marching for-
ward on their chosen path of 
strengthening themselves by adhering 
to a democratic way of life.

India’s relations with Pakistan have 
passed through a chequered career 
even after the cease-fire which be-
came effective on the 17th December, 
1971. We took the initiative to start 
bilateral talks with Pakistan, which 
resulted in the conclusion of the Simla 
agreement. That has been debated 
here and I have no desire to go into 
the details thereof. The implementa-
tion of the Simla agreement, is in 
progress. The delineation of the line 
of control has been the subject- 
matter of discussion between the mili-
tary representatives of the two sides 
and even today a meeting is taking 
place m Lahore between our Chief 
of the Army Staff and Pakistan’s 
Chief of the Army Staff, so that the 
matter which is still not settled may 
be settled or a serious effort may be 
made to settle that also. As soon as 
this settlement is arrived at and it is 
approved by the two Governments, 
the hurdle in the way of restoration 
of normalcy in our relationship would 
be removed and it would be possible 
to withdraw the troops in accordance 
with the Simla agreement in a matter 
of, say, two weeks after this agree-
ment ig arrived at.

I would like to say that the question 
of prisoners of war albout which there 
is a great deal of anxiety amongst 
the international community is also a 
matter which was before the summit 
conference in Simla and it was agreed 
in one of the clauses of the Simla 
agreement itself that there will be 
subsequent meetings to take a final 
decision about the question of 
prisoners of war.

It is our view that the continued 
non-recognition of Bangladesh by 
Pakistan' is coming in the way of 
implementation of that clguse of the 
Simla Agreement, in accordance with 
which the question of the prisoners
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of war had been agreed to be discus-
sed between the parties. We had made 
the position clear in Simla that with 
regard to the prisoners of war who 
came into our custody on the eastern 
front, including those who surrender-
ed in Bangladesh to the joint com-
mand of India and Mukti Bahmi of 
Bangladesh, for a final settlement of 
the question of those prisoners of 

war, the association and agreement of 
the Bangladesh Government is essen-
tia! and necessary. Obviously, 
Pakistan cannot expect Bangladesh to 
participate in any serious discussion 
on any matter, much less on such a 
vital question as the future of the 
prisoners of war, unless the Bangla-
desh Government feel that they are 
entering and participating in those 
discussions on the basis of equalitv 
with Pakistan. Obviously, unless 
Pakistan agrees to recognition of 
Bangladesh, the attitude of Sheikh 
Mujibur Rehman and the Government 
of Bangladesh in this respect is 
understandable. They have taken a 
decision, which we support, that they 
would not enter into any discussion 
with Pakistan unless the representa-
tives of Pakistan talk to them on 
terms of equality. So long as Presi-
dent Bhutto and the Government of 
Pakistan continue not even to take 
notice of the realitv that has emerged 
namely, the sovereign independent 
Bangladesh, and they continue to des-
cribe it as “Muslim Bengal” and the 
“authorities in Dacca”, certainly that 
is not conducive to the creation of a 
situation where Bangladesh can 
reasonably be expected to participate 
in any discussion. Therefore, so far 
as that category of prisoners of war 
who can be described as having been 
taken into custody on the eastern 
sector are concerned, trilateral dis-
cussion and trilateral agreement bet-
ween the governments of Bangladesh, 
India and Pakistan are essential, and 
continued non-recognition of Bangla-
desh by Pakistan is a negative factor 
in the situation which is not only 
delaying the final settlement of the 
'question of prisoners of war, but is

also coming m the way of stabilising 
peace m  the Indian sub-continent.

Of late, President Bhutto and some 
oi his other colleagues have been 
making statem ents which do give the 
impression th a t they are perhaps pre-
paring their people for extending re-
cognition to Bangladesh Hon. Mem-
bers of this House m ust have noticed 
th a t the political part'-, winch is the 
predominant party  in Pakistan, Presi-
dent Bhutto’s own party, the Ptoples' 
P a rty  on the political plane has 
already sta ted  talk ing  of extending 
recognition to Bangladesh: but it is 
still to be done bv the government, 
which is controlled bv that politicil 
party . If the  approval by this politi-
cal party , which is the m aiority waity 
in Pakistan, is the first step for Pakis-
tan  Government to accord lecogniti'in 
to Bangladesh, we welcome that t>ten 
because we are desirou? of establish-
ing durable peace m the Indian sub-
continent. Therefore, we would v..-l 
come any steps that are taken 
President Bhutto and the Government 
of Pakistan for recognising Bangla-
desh and for strengthening the for^e 
ol peace and co-operation in the Indian 
sub continent. We on our side not-
withstanding tlie.se vauous difficulties 
want to implement Tie Simla Agree-
ment in letter and spirit becausc we 
believe that the basic concept, *be 
loundation on which the Simla Agree-
ment is based, namely, agreement to 
<-ettle all differences between India 
and Pakistan peacefully and bilateral-
ly is an excellent one end, if it is imple-
mented by both sides, it  will help the 
situation in the Indian sub-continent. 
This first step towards reversing the 
unfortunate atmosphere confrontation 
and conflict is likely to create an a t-
mosphere of good neighbourly rela-
tions between India and Pakistan. 
This is the spirit in which we look at 
the Sim la Agreement.

We have many points upon which w» 
can express our dissatisfaction and 
strong dissatisfaction over how Presi-
dent Bhutto has been dealing with this



167 Motion re. DECEMBER 7, 1972 International Situation 16&

[Shri Swaran Singh] 
problem. We believe that if he had 
dealt with this problem in a straight- 
forward manner and had explained to 
hip people the implications of the 
Simla Agreement, some of his pretent 
difficulties may not perhaps have been 
as pronounced as they are at the pre-
sent moment. But if we take a view 
of the Indian sub-continent as a whole, 
there is distinct improvement and 
movement towards peace and it will 
be a continuous endeavour on the part 
of India to strengthen this process of 
consolidation of peace and to estab-
lish normal good neighbourly relations 
with Pakistan.

The situation in the West, Asia still 
continues to be a source of anxiety 
and the Isreaeh forces still continue to 
be in illegal occupation of the area 
that came m their possession as a re-
sult of their aggression. We have 
supported throughout and we conti-
nue to support the unanimous resolu-
tion ot the Security Council m this 
respect which has called upon Israel 
to vacate aggression The situation 
there m the Arab-Israel conflict, at the 
present moment, is highly unsatisfac-
tory and there is no significant move 
which may have besn initiated recent-
ly that might raise some hope that a 
solution of this problem is in sight.

India’s relations with neighbouring 
countries, Sri Lanka, Burma, Bhutan 
and Nepal, are very close and friend-
ly—Bangladesh I have already men-
tioned. If our efforts to normalise re-
lations with Pakistan succeed, then we 
can look forward to a period of peace, 
stability and co-operation in the In-
dian sub-continent which will be a 
very desirable development and which 
will enable us to have our program-
mes of far-reaching socio-economic re-
volution in our part of the world im-
plemented in a more effective manner. 
For the good of millions and millions 
of .people here and also in our neigh-
bouring countries, we are cooperating 
with our neighbours in their develop-
mental programmes and we are desi-
rous of deepening and broadening

these areas of cooperation in the eco-
nomic field, in the cultural and tech-
nological fields, with all our neigh-
bours.

Sir. the general situation at the 
present moment is this. Whereas one* 
can say that it has moved towards 
detente, there are several imponder-
ables in the situation, if I may use 
that expression. The attitudes of 
countries are shifting from time to 
time; may be a number of these shifts 
are in the positive direction. Who 
could have said, four or five months 
back, that Japan and China would 
come closer to each other? Who could 
say that President Nixon would initiate 
far-reaching changes in his approach 
towards China, and who could have 
visualised that President Nixin’s visit 
to Moscow would result in the con-
clusion of several agreements in the 
matter of Stategic arms limitation, irt 
l ie economic yield and in several other 
fields? The consequential effect of 
these changes m the attitudes of 
principal powers, main powers, main 
powers, has its inevitable effect upon 
other countries, whether we look at 
Europe or South-East Asia or South 
Asia or even West Asia, all these 
changes that have taken place are 
having their impact upon several 
countries and some of the old frozen 
attitudes are changing. We have to- 
adjust ourselves to these changes and 
to take action so that our contribu-
tion for strengthening the forces of 
peace is effective and our own national 
interests are safeguarded.

This, Mr. Speaker, broadlv, is the 
international situation m our part oft 
the world and in other parts of the 
world.

SHRI MANORANJAN HAZRA 
(Arambagh): You have not said any-
thing about our relations with China, 
whether they are improving or not.

AN HON. MEMBER- What about 
Africa?
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SHRI SWABAN SINGH: I will not 
now lsave without touching upon 
these points which have been raised. 
It was precisely for this purpose that 
1 wanted you to have more time. You 
have given me time; so, I must utilise 
it.

It has been mentioned that 1 have 
not said anything about the situation 
in Africa. The situation in Africa, 
broadly speaking, can be described in 
three categories: the situation in the 
northern part fo Africa, i.e., the Arab 
world; then the situation in the areas 
where the freedom fighters are carry-
ing on a relentless struggle against the 
Portuguese colonial forces, whether it 
is Portuguese Guinea or Angola or 
Mozambique and also the countries 
-where racist apartheid regimes are 
'functioning, i.e., South Africa and 
Rhodesia; and then we have got the 
•countries north of South Africa and 
south of the Arab world where many 
»of these African countries, the newly 
independent countries, are trying to 
consolidate their position. Our sup-
port to the forces that are fighting 
to end colonialism, racism and the 
apartheid regime is total and we have 
supported their cause stoutly in all 
forums and this support continues.

With regard to the countries north 
of that region, we have faced and 
persons of Asian origin have faced 
problems in Uganda about which I 
have made statements from time to 
time and I have nothing more to add 
except to say that very few persons of 
Asian origin have been left in Uganda. 
1 think their number cannot be more 
than 2000 or so and the main problem 
now is of assets left behind and we 
are in touch with the Government of 
Uganda and we are making serious 
efforts to salvage as much as we can 
but I am not very optimistic; however, 
this effort has to continue.

In relation to other countries, the 
situation is more or less normal. We 
are very happly that our economic re-
lations with several of these countries

are being strengthened. We have a 
mission from Tanzania here and we 
hope that as a result of this visit and 
as a result of oui President’s visit to 
Tanzania, the basis for a fruitful co-
operation, in the mutual interests of 
both India and Tanzania, would be 
consolidated and we will be co-operat-
ing in their economic and industrial 
development in a number of ways. 
We want to strengthen this process of 
more purposeful and meaningful co-
operation with other Alncan countries 
as well. We know these African 
countries, although they have attained 
their political freedom, continue to 
face economic problems and they ate 
also facing pressures from former colo-
nial powers and we have, therefore, to 
strengthen them in every possible 
manner.

Regarding Our relations with Chma, 
about which the hon. Memher opposite 
belonging to the CPI (M) i«. very an-
xious to know, I am not sure whether 
I can give any useful information on 
that I wjll certainly come and report 
to this hon. House as soon as I see 
that there is any improvement in the 
relations...

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): How clesp is the
failure.

SHRI SWARAN SINGH: Now. I 
deal with our failure and of the party 
which sits in the extreme left .

SHRI MANORANJAN HAZRA: You 
please make a statement about the 
progress. There is no question of 
failure!

SHRI SWARAN SINGH: I have also 
to make a statement if there is no 
progress. That is my responsibility. 
You can ignore it but I cannot ignore 
it because I have to tell the House 
and the country the facts as they are.

At the present moment, I can say 
that we, on our side, are desirous of 
normalising our relations with China. 
But obviously, this can be brought
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about only if there is the .same .·desire 
o_n the ·part of · Chiii·a as w~il. If ·the 
strident I)Ote that we se~ in the Chi-
nese speeches in ' the United. Nahons 
on the situation iii. the Indian sub-
continent, if the hostile statements that 
are made by t>ie Chinese leaders i~ 
Peking at the time ~f visits of seve-
ral visiting dignitaries, are an:v, indi-
cation, then oge does ,get a feeling _ that 
the 9hinese perhap_s' are not de~ir.ous 
9f improving relations with India. 
But, so far as we are concer~ed we 
have been more thari willincr • ' ., ... 

SHRI JYOTIRMOY BOSU: 'That is 
what ·you say. 

SHRI SWARAN SINGH: I thought I 
was speaking now. And, I am saying 
this on behalf of fodla. 

SHRI JYOTIRMOY BOSU: Your 
Government. 

SHRI SWARAN SINGH: My Gov-
ernment, and they are in charge of 
the External Affairs of India .. 

SHRI VASANT SATHE (A)wla): 
Which represents the Governmen't. 

s 'HRI SWARAN SINGH: I think I 
am voicing the feelings even of the 
Opposition parties, if not the entire 
oppositio:a parties, at any rate, the 
party to which my dear friend Mr. 
Jyotirmoy Bosu belongs, that we are 
desirous of improving relations with 
China, and we have made ·this posi-
tion clear on a number of occasions. 
We have avoided being drawn into 
polemics, but having done all that, it 
does not appear that China at the 
present moment is responding posi-
tively to these various suggestions and 
various statements that we have made. 
That does not mean that we should 
give up our effort. 

SHRI JYOTIRMOY BOSU: How 
many times of re:Sporrdirtg you have,-
:positive response, neo-pcisitive res-
ponce, semi-positiv:e response, · ultra-
positive respon'se .. 

SHRI VAS1'.NT . SATHE· 
response.. · · · · · " . ; . 

Abusive 

;.SHRI SWARAN SINGH: Positive 
r~sponse ' obviously, according to , the 
simple English Dictionary meaning, 
should be that if we want to make 
friend9 with them, they also should 
S\:l.Y, Y~s. 1:1;iey are also desirous of 
making. frieiidsh.iP. · And negativ~ res-
ponse ob'{iou,sly will be· the ' con'tra.~y 
of it. L 5ay, I want to make friends 
and from the pther side ~lso ... 

·s~ru . JYOTIRM0Y BOsu: As you 
are dc)ing with Ivi:r. Nixon now. · 

SHRI. SWARAN SINGH: I think, 
from Peking · .. to Washington. It 
appeared at one time that it was a 
l:ong distance, for the party to which 
Mr. Jyotirmoy Bosu belongs and pro-
bably that distance has .now contract-
ed; I wish him well. . 

MR. SPEAKER; Do you want _to sit 
through the lunch hour? The Minis-
ter is rea~y for that. 

SHRI SWARAN. SINGH: I would 
say, ·.Sir, in. all . serious.ness •·t':iat , China 
is our neighbour and geography has 
placed us tog.ether. We have to live as: 
good neighbours. There are some 
differences. There a re some unfavour-
able attitudes and postures of ·china 
on cerfain matters which ar·e vital to 
us. yYe continue to nope that China 
will ii.'ppfeciate the desirability and 
the necessity of normalising relations 
with India so that t'ie two countries 
Ind~a . and China, can live . as good, 
neighbours. We have that ohjectivb in 
view and we will ·continue to work for 
that. That, in a nutshell, is . our ap-
proach toward~ . China. 

I think I have now exhausted .the 
patience even of those enthusiasts who 
were ·asldng me to make an opening 
sp~ech . I :would · leave the rest for 
them ahd I will siry 'sorhethihg at the 
end ·arso, 
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MR. SPEAKER. Mol! on n> vel 
“That this House do considei the 

present international situation and 
the policy of the Government of

* India in relation thereto."

THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING 
AND TRANSPORT (SHRI RAJ BAHA-
DUR) ■ We will forego lunch hour 
today.

MR. SPEAKER. We have some sub- 
stifufe Motions.

SHRI JYOTIRMOY BOSU- I beg to 
move:

T hat lo r the original motion, the 
following be substituted, namely —•

“This House, having considered 
th“ present international situation 
and the policy of the Government 
of India in relation thereto, is of 
the opinion that—

(a) the Government of India 
have not made any significant and 
vigorous eflorts to build up Indo- 
Bangladesh friendship on a finm 
basis ond notes with grave con-
cern the growth of anti-Indian 
feelings in Bangladesh:

(b) the Government should take 
note of the adverse criticism ot its 
policy by some senior Bangladesh 
politicians and make all possible 
efforts to remove misgivings, if 
any, of the Bangladesh people 
about India,

(c) in spite of many assurances 
and promises by the Government, 
trade between India and Bangla-
desh has not grown appreciably;

(d) the Government have not 
taken any steps to liberalise that 
passport and visa rules in respect 
of travel between India and 
Bangladesh;

(e) the Government have yet to 
define its attitude towards the 
Provisional Revolutionary Gov-
ernment of South Vietnam which 
is the genuine representative of 
the people of that country; and

(f) the Government have failed 
t" take the House into confidence 
by 4clling it what positive steps it 
has taken to open bilateral talks 
with the Peoples Republic of China 
with a view to normalise Slno- 
Indian relationship.”(l)

DR. LAXMINARAIN PANDEYA 
(Mandsaur): I beg to move:

That for the original motion, the 
following be substituted, namely —

“This House, having considered 
the present international situation 
and the policy of the Government 
of India in relation (hereto, xf of the 
opinion that the image of India has 
gone down on the international plane 
as a result of the policy of the Gov-
ernment of India in this regard and 
the country has failed to maintain 
close relations even with iriendly 
countries which has afiected her 
prestigeous position in the interna-
tional world and recommends that 
the Government of India review the 
foreign policy to make it really 
effective so as to revive and enhance 
the counfr\’s prestigeous position in 
the international world.” (2)

SHRI RAMAVATAR SHASTRI 
(Patna): I beg to move:

That tor the original motion, the 
following be substituted, namely:—

“This House, having considered 
the present international situation 
and the policy of the Government of 
India in relation thereto, is of the 
opinion, that—

(a) in order to cement the bond 
of friendship with Bangladesh, all 
out support and help should be 
given to the newly born’ Republic 
and Bangladesh should be given all 
support to weed out the pro-Pakis-
tani and anti-Indi&n elements from 
there;
(b) special attention should be 
paid to increase and develop trade 
relations with the Bangladesh, and
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immediate steps be taken to libera-
lise the passport and visa rules in 
respect of travel between India and 
Bangladesh;

(c) the Government should urge 
upon the Bangladesh Government to 
allow the non-Bengali Muslims ».e. 
the Muslims from Bihar and U.P. 
who are not implicated in any case 
to go to the countries of their 
liking;

(d) the Government should re-
lease all the Pakistani civilians from 
the Indian custody and allow them 
to go back to Pakistan;

(e) the Government of India 
should follow consistent anti-
imperialist, non-aligned and peace-
ful policies;

(£) the Government of India 
should immediately recognise the 
Democratic People’s Republic of 
Korea and the Provisional Revolu-
tionary Government of the Republic 
of South Vietnam; take positive 
steps to normalise relations with the 
People's Republic of China; and 
establish and develop trade rela-
tions with Cuba and other socialist 
countries. (3)

MR. SPEAKER: There is a sugges-
tion that we should go without lunch 
hour today.

SOME HON. MEMBERS: No, Sir.
MR. SPEAKER: The Minister has 

come prepared for it.

** firTTtf ^

fa ro  |

ffcTT I

MR. SPEAKER: Then we adjourn 
for lunch to reassemble at 2.P.M,
13wll hrs.

The Lok Sabha then adjourned for 
Lunch till Fourteen of the Clock.

The Lok Sabha re-assembled after 
Lunch at our minutes past Fourteen 
of the Clock.
[Mr. D e p u ty - S p e a k e h  in the ChairJ

MOTION re. INTERNATIONAL 
SITUATION—contd.

SHRI DINEN BHATTACtfARYYA 
(Serampore): 1 have heard the long 
speech given by Sardar Swaran Singh 
on international situation. At the 
outset I want to state that from his 
speech I have not been able to under-
stand whiat are our foundations in 
relations with other countries. That 
he has not spelt out so clearly as 1 
expected. Before taking up the points 
I want to deal with, I would say that 
the most significant thing in the 
international situation today is that 
the balances of forces are fast chang-
ing in favour of freedom, peace and 
Socialism and the forces of reaction 
and imperialism are getting moribund 
day by day. I fully agree with Sardar 
Swaran Singh so far as the relaxation 
of tension in Europe is concerned, 
after the two Germanys came to 
terms and after the agreement bet-
ween the Soviet Union and the 
Federal Republic of Germany.

Coming to the Vietnam issue which 
has been dealt with by the Foreign 
Minister, our Government is not 
emphatically condemning to barbari-
ties which the United States is still 
continuing there. The United States 
should be condemned for breach of 
faith. On 18th October, it was agreed 
by USA that the agreement on the 
Vietnam issue will be signed. But 
they baekad out la the meantime, 
they are supplying large quantities ojf 
arms to South Vietnam and the 
blockade is still going on. The 
bombardment ifl still continuing. By 
the continued struggle by the Viet-
namese people against the armed 
aggression* and barbarities of the 
United States and its stooges, the 
Nixon Administration was forced to 
agree to come to terms with Vietnam. 
Even after that, as per the natural
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characteristics of imperialism, he US 
imperialism is trying to slide back. 
This point should be taken up by our 
Government. If we are sincerely 
anti-imperialist, about which I have 
great doubts, we must condemn this 
action' of the American imperialism. 
Of course, I congratulate the Govern-
ment on raising the status of our re-
lations with North Vietnam to 
ambassadorial level. It is good. But, 
why should they hesitate to recognise 
the Provisional Revolutionary Gov-
ernment of South Viet Nam? It is 
gratifying to know that they have now 
recognised GDR. But it was done 
only when both the Germanys decided 
to  come to an agreement and when it 
was unanimously accepted in the 
United Nations Assembly to recog-
nise G.D.R. Are they waiting for that 
m  the case of PRG? I know that they 
will have to give recognition to the 
PRG of South Vietnam Why not give 
it now? Why this hesitation? My 
^complaint against the Government is 
that they have no stable and consis-
tent foreign policy and they are 
resitant in their policy. They are 
like the* pendulum of a clock swing-
ing from one side to the other This 
is characteristic of our foreign policy.

Codling to our relation with our 
neighbouring countries I must say 
that the prestige of the country has 
been heightened by our positive stand 
in respect of the liberation struggle 
in Bangladesh. The emergence of 
Bangladesh as a sovereign indepen-
dent country is a blow to imperialism 
which wants to dominate the sub-
continent.

At the same time, I must also say 
that there is unanimity or consensus 
throughout the country, except per-
haps the Jansangh, about the Simla 
Agreement. There may be some diffi-
culties here and there, but we do not 
-consider it proper to say, like the Jan-
sangh did, that it is dead. It cannot 
be dead. I say emphatically that we 
must take an objective view of the 
situation. Pakistan is our neighbour 
and we must try to establish friend-

ship with out neighbour. For our 
own sake, for the sake of ensuring 
durable peace in the »ulb-continent 
and for preventing the big powers 
from interfering in the original pro- 
blems we should adopt a sincere and 
unbiased attitude in the implementa-
tion of the Simla Pact in both letter 
and spirit. We are for the imple-
mentation of the Simla Agreement in 
itB totality. At the same time, I will 
say that both Pakistan and India 
should not haggle about this condi-
tion or that condition. Both countries 
must come together and peace must 
be established between India and 
Pakistan.

Coming to our other neighbours, our 
relations are not as good as they 
should be. What was the necessity for 
sending the army to Ceylon when the 
Ceylonese youth were fighting their 
government for some of their just and 
genuine demands. This has embit-
tered our relations with the youth of 
Ceylon. I must emphatically protest 
against it and say that it should not 
be done again in future.

Coming to Bangladesh, our intention 
is to establish friendly relations an* I 
help that country to come to its pro-
per shape. But, taking advantage of 
the present position of Bangladesh, 
some business-men here are acting in 
a way which creates embitterment in 
our relations with the people of 
Bangladesh. All blackmark>ateers and 
big traders are taking advantage of 
our pact with Bangladesh. They 
are acting in a way which is creating 
tension in the people of Bangladesh, 
which we must take note of. I do 
not say that th<* Government is in-
tentionally doing it. But by circum-
stances, some corrupt traders of our 
country and some industrialists are 
becoming the cause of embitterment 
and strained relations with the prople 
of Bangladesh.

The same is the situation with re* 
gard to Nepal. Can you say that we 
have better relations with Nepal than 
what China has with Nepal? Why? 
Because of the same kind of actio*
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by a section of the business commu-
nity The ultimate result is that our 
relations with Nepal are getting de-
teriorated That should be checked 
and immediate action should be taken 
m that direction

Regarding our lelations v/ith other 
African countries it is true the 
Minister also has expressed his desire 
for the success of the liberation 
movement m Africa But I would 
say that the Government of India 
must give material help to these 
forces m Africa and m South 
America who are fighting against 
imperialism Tn tlus conned on I 
may say that whether it is, liberation 
struggle in South America m Africa 
or m Vietnam the people o* those 
coui tries are fighting our cause and 
the-\ are weakening the infl i ncv of 
imperialism in the world, theieby 
paving the path lor freedon p^ace 
and socialisum in the world

1 would urge upon the Government 
to take a positive stand n lospect of 
the liberation struggles jnd the free-
dom movements that a ie  going on m 
A f "j a, and m South America in 
Angola m Mo7ambique in Guinea 
and m Yemen and in other places It 
is the sam& American force the same 
American imperialism that wanted 
to demolish the freedom stiuggle of 
Bangladesh and wanted to threaten 
our country b\ bringing the Seventh 
FW t mto the Indian Ocean It is 
the same American imperialism which 
is conspiring and doing all the mis-
chief to see that the freedom strug-
gle® in South America and Africa are 
smashed and it is the same American 
force which is responsible for all these 
bloodsheds m Vietnam Laos and 
Cambodia As such, I aSk why the 
Government should not condemn here 
and now the American imperialism 
without any hestiation and emphati-
cally state that they must cotne to 
terms and that they must sign the 
Agreement  with the Vietnamese peo-
ple?

Now I would deal with some other 
problems.

Mr DEPUTY-SPEAKXR He does 
not havt. m uch tim e to r th a t

SHRI DINEN BHA1TA Ci IA.RYYA 
1 am concluding

My contention is the one with which 
I started and that is that India has no. 
stable foreign policy It is not essen-
tially anti-imperialist policy it is ro t 
essentially for the success ot the free-
dom struggles of the dependent coun-
tries throughout the world It is be-
cause oui economic ioundation is 
unstable that we have t0 ceoend on 
his soit of unstable lorci^n policy 

Sir unless we do not give of the 
policy of depending on any imperia 
list c Juntrv ior the development of 
oui economy y ou cam ot t xpe t oui 
count) y to be stable in its foreign 
policy I mention this because now 
h-ibrobbmg has been staitcd to bring 
back Nixon here again m spite of 
the fact that we know what this Nixon 
Administration is what his Amenta 
is I am not saying this The pa-
pers which fullv support you are m 
a verv crudt form trying to create 
this impression in the people who have 
tasted what is imperialism during the 
Bangladesh struggle, now they are 
trying to clear the way so that Mr 
Swaran Singh may establish relations 
(Interruption) not that way, not an 
honourable settlement so that they 
may loss over us, so that in the name 
of our economic development they can 
dictate terms to us That vftxy the 
Government is moving That ib most 
dangerous development You are 
bringing back again imperialism We 
are not against any friendly relations 
with any ountry  but wte ore agaittst 
imperialism If it comes here again, 
it will ideologically and economically 
spread Its tahtaicles on 6ur economy

AN tfON MEMBER- m a t  abotrt 
Mr Nfewrtfs Visit to  FMtfftfe?
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SHRI DINEN BHATTACHARYYA: 
I do not consider Mr. Nixon's visit 
to China a defeat of China; it is a 
victory to the peace forces which are 
advancing. That is why U. S. imperia-
lism realised now that, without com-
ing to terms with China, they cannot 
survive, that is why, Mr. Nixon had 
to go; it is not that peking leaders 
went to Washington.

Now there is so much of talk about 
CIA. Why should the Government not 
come t >rw;trd with a white paper on 
that? The IVace Corps also, m the 
name of helping our country, is spread-
ing its espionage system, j s  spteading 
ita tentacles even i*1 our 'idnumstra- 
tion. Why do you not ome iorward 
and ask them to quit immediately?

We do not say that India is not 
eager to comc to terms with Chim, 1o 
establish its friendly relations w.lh 
Chm.u I have no doubt that India has 
now realised that in the whole of Asia 
and m o jr region, if we have to build 
up our Jvvn economy and if \Ve want 
pcace. we must have nood relal’ons 
with China. Unfortunately.. . .

MR. DmiTY-SPKAKKRH Please con
clude.

SHRI DINEN BHATT \CUARYYA: 
You must Rive me. Sir two or three 
minutes more This half-speech will 
create confusion about my party’s 
stand.

MR. DEPUTY-SPEAKER: Please
conclude.

SHRI DINFN BUATTARCHARYYA: 
I am just concluding.

From this House I will plead with 
China also to realise the reality. 
It is not a fact that India has 
got any bad intention because of 
Iftdo-Soviet Treaty. They should 
realise that in its proper per*

specitive, and sincere efforts by both 
India and China must be mnde to re-
establish friendly relations.

MR. DEPUTY-SPEAKER: You have 
made your point

SHRI DINEN BHATTACHARYYA: 
I will finish.

MR. DEPUTY-SPEAKER: You have 
ex^eedod >&ur lime

SHRI DINEN BHATTACHARYYA 
What is the time allowed.

MR DEPUTY-SPEAKER; You were 
given 13 minutes, but you have already 
taken 2o minutes.

SHRI DINEN BHATTACHARYYA: 
What is the harm. Sir? I will finish 
now.

MR. DEPUTY-SPEAKER: Order,
please.

SHRI DINEN BHATTACHARYYA:
I will finish in a minute.

What I want to say is that they 
must realise the realities. Why not 
China recognise Bangladesh’ Why not 
Pakistan also recognise Bangla Desh? 
Why not there be a stable place in 
our land by our closer relationship 
with both China and Pakistan7

Ultimately, I will say that our Gov-
ernment must take a positive stand 
regarding the CIA. This (*IA was 
responsible. I will say, for our con-
frontation with China in 1962. It 
is now clear from all the reports. So, 
beware of CIA, beware of the Ame-
rican imperialism and save our oemo- 
cracy and save the peace of this region 
from the conspiracy of the American 
imperialism and its stooge, the CIA.

SHRI B. R. BHAGAT (Shahabad); 
T*he House and the country as a 
whole will agree with the assessment 
of the ‘ofelgn Minister which be made 
this morning, about the positive deve-
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lopments which can be desert bed as* 
developments m the dnection of peace 
and creating an atmosphere of detente 
taking place m all parts of the world* 
Particularly, the year 1972, will go 
down when it enas by *he -end ®f this 
month, as a gre t watershed which 
will close its doors against the policy 
of confrontation, of military pacts, of 
.cold war and usher in an eia of peace-
ful negotiations and settlement o£ dis-
putes through negotiations, bilateral 
as well as tn-lateral or multilateral.

In this, year, right from the begin-
ning of the talks between President 
Nixon and Chou-En-Lai or the 
‘talks between President Nixon 
and the Soviet leaders, as well 
as ihe opening of negotiations 
on Vietnam which is coming 
to its final phase of settlemerft, one 
hopes m the course of the next few 
days, and then this affects also Europe, 
as the Foreign Minister paid, and the 
great joy of the people of Germany 
in giving a big hand a massive man-
date, to Willy Brandt m his policy of 
Ostopolitir as also North and South 
Korea coming together and, most of 
all, the great changes that have taken 
place in this sub-continent during the 
last 18 months which have changed 
the face of this part of the world—all 
these meant positive gains to the forces 
of peace, the forces of stabli’ty m this 
part of the developing world; but they 
have also created new prob’ems, new 
strains Any change is bound to 
create, and gi'eat changes are bound 
to create great problems. Sometimes 
our attitudes do not change as fast as 
the Changes take place Whether it 
is Bangla Desh or the Simla agree-
ment, almost the entire people rallied 
behind the policy of the Government.

I t has become a national policy and 
the voice of the people is behind it* 
But the position is that this has created 
problems and I would like to place on 
record my appreciation of the positive 
role that the Government, the foreign 
Minister, the Prime Minister and the 
President, who in a recent statement 
mentioned about the changing pattern 
of our relations with the major

powers and with our neighbours, have 
taken, and nobody can say that during 
this time, the Government and the 
External Affairs Minister and the
Ministry were lagging behind in any 
initiative We can criticise some of 
their initiatives That is a different 
point, but they have not been lagging 
behind, and that is a very veiy ivel- 
come change, and that shows the 
strength behind their policy That 
shows tne democratic tor es that are 
goading them or guiding them to take 
these steps, the strength of the people, 
the unity and the new confidence that 
has been generated m the counts

In this context I come to t'le pro-
blems created by the changing ppltern 
in this world the changing pattern of 
Europe, the new power balance, etc 
Although the old war has ended, the 
rivalries ot big powers have not end-
ed In the present situation the ♦uti-
lity of any major military conflict may 
have forced the big powers to take a 
stance of negotiation and settlement 
through peaceful cooperation But tht 
rivalries have not ended We have to 
function in this situation Mam jjoo- 
ple criticise and say that when there 
is no cold war, the military pacts be-
long to by-gone ages And, therei.01 e, 
there is no relevance cf non-align-
ment today Those who take that view 
are taking an incorrect view of the 
situation The basis of non-alignment 
is independent action It is a positive 
policy for peace

After 20 years, after the decades of 
the fifties and sixties non-alignment 
has undergone osrtam amount of 
changes m application. Tins has to 
be applied to a different emerging 
situation It has to be applied m an 
entirely different context Our policy 
during the last lew years has followed 
this pattern. We have continued to 
follow the basic principles of this 
policy. Our policy has been indepen-
dent action and We have pursued our 
policy to settle all disputes by peace-
ful means and following the national 
interest in a changing situation. Al-
though the situation in the sub-conti-
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rutht has changed, we are faced 'with 
new problems.

The succsss of our policy is contain-
e d  in the realisation of our objectives 

in this changed situation. Our rela-
tions with our neghbours, our relations 
with major powers in Asia are deter-
mined by this. Take the case of our 
relations with Pakistan. Bangla Desh 
hap been recognised by 95 countries. 
Its non-recognition by Pakistan and 
the creation of normal situation in 
the su^-conlirent is the crux of the 
pi fblem. The Simla agreement is a 
bold agreement in that respect. Our 
Foreign Minister said in the morning 
that it is not unexpected—I emphasise 
the word--.that some people might
have expected miracles to happen, 
within two or three or four weeks. 
The major powers have taken years 
in negotiations. China and America 
talked in Warsaw for ten ve.irs. In 
Paris the negotiations have been going 
on for two years.

In the pursuit of peace, more than in 
the pursuit of war, patience is requir-
ed, wisdom is required. All the time, 
adherence to our basic objectives and 
principles is required. W® should not 
give way to jingoism as has been done 
fcjy some sections of the people, small 
in numbers. The alternative to the 
Simla agreement is not jingoism. It 
ifc not chauvinism. We have to 
paiteietitly, fixlmly and purposefully 
follow the basic principles of our 
policy as contained in the Simla Agree-
ment. That is what we are doing. All 
the democratic forces in the country 
are in favour of peace and peaceful 
settlement with Pakistan. The voice 
against the spirit of the Simla agree-
ment is a weak voice. In Pakistan 
the voice can be stronger. Whatever 
Mr. Bhutto may be doing, or bis con-
tradictory speeches, we should not be 
unnerved by them. There are internal 
forces operating. We should not create 
conditions which weaken these forces 
towards a peaceful settlement. Fol-
lowing the spirit of the Simla Agree-
ment, we should have bilateral nego-

tiations without any outside interfer-
ence, whether it be from the US or 
China or any other power. We should 
make this area an area of peace and 
stability on the basis of the mutual 
interests of the countries concerned. 
We should pursue our policy of friend-
ship with Bangla Desh and consoli-
date ana strengthen it. There are
forces in the world and inside Bangla 
Desh which are trying to disrupt the 
firm friendship of Bangla Desh with 
us. We should guard against these 
forces.

Therefore, this is an occasion when 
w sdom has to be shown. There
should be adherence to our basic 
national interests Our national inte-
rest today is to pursue with firm deter-
mination the refashioning of our re-
lations in this part of the sub-conti-
nent with Bangla Desh, a relation of 
firm and eternal friendship has to be 
built. We have to identify ourselves 
with the people of Bangla Desh, help 
them by all means and make our 
mutual friendship sufficiently firm &<> 
that outside interference is not able 
to demolish that friendship.

With Pakistan, we have »o pursue 
our policy in the spirit of the Simla 
Agreement initiating a process of 
peaceful settlement of issues between 
us. Whatever time it takes, it should 
be our national determination to 
pursue that. We should not allow any 
internal forces or outside forces lo Re-
flect us from that path of peaceful 
settlement of disputes.

Our hon. friend had taken object-
ion to the statement of the Exter-
nal Affairs Minister when he reitera-
ted our stand that we v/ant to pur-
sue a policy of friendship with the 
US. I do not know whose national in-
terest he is serving. We have never 
said that we want to pursue a policy 
of hostility with the US or, for that 
matter with China, or even Pakistan, 
with whom we have had difficulties . 
in the past. How was it that our 
relations with the US deteriorated? 
Let us examine it. It was mainly
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because they followed e policy of 
balancing Pakistan with India when 
they gave massive military aid to 
Pakistan. That bedevilled our re-
lations with the USA- There nay  
have been a period when we have had 
PL 480 and other aid from the U. S. 
But all those things are irrelevant 
because the US followed a wrong 
policy of balancing Pakistan with 
India, piling up the former with mas-
sive military aid which resulted in 
several conflicts. That fouled our re-
lations with that country.

But onca that position has changed, 
the realities of the situation demand 
that the US or other powers recognise 
thus fact the countries of this sub 
continent have to settle their disputes 
themselves and have to live in peace, 
amity and co-operation. The spirit 
of co-operation has, to be developed 
Tms can happen once the old policy 
given up and the reality is recogni-
sed

Similarly in regard to Bangla Desh, 
the completely erroneous policy which 
they followed which put them on the 
side of the worst crime against huma-
nity has to be changed and the 
present reality recognised. Voices 
were raised tn the U S ilpelf against 
this policy Leading papers, Sena-
tors and other Congressmen were 
against this policy. Therefore, if 
the US is willing to give up this po-
licy and recognise the realities of 
the situation, that can oe the basis 
o£ a new relationship. T'nev have 
recognised Bangla Desh.

It is a positive factor Some peo-
ple have very uncharitably said 
that because we are having food 
difficulties and we need aid, we are 
trying to adjust our policies with the 
United States. Nothing can be more 
ungenerous and unpatriotic than this 
because it is the firm policy of the 
Government, these matters of aid a*® 
•not connected with our basic policies 
and we are not to be guided by this. 
The baste thing; is: our relations with

the United States will improve, can 
improve only when they give Up this 
policy of balancing Pakistan. What-
ever they may do, if there is no mas-
sive arms aid again to Pakistan—I 
am glad indications are there that 
they are not giving arms assistance 
to Pakistan—if they do not fiiv« it. 
it will be a positive factor, positive 
straw in the wind of change. These 
are the basic issues on the basis 
of the realities of the present day 
situation in the sub-continent.

Another irritating matter was Viet- 
Nam. We have consistently critici-
sed the United States policy. Now 
that problem will also be i>olvea, 
because peace will return to Viet- 
Nam. These are positive develop-
ments. If these developments take 
place and if there is a de«s're on the 
part of the United States to improve 
relations, we should not be lagging 
behind.

Similarly with China. Their atti-
tude to the developments in the 1 ub- 
continent, their uttitu 1c to Bat^la 
Desh and their attitude to Pakistan 
is a vojy negatne factor m thv etc* el- 
opment ot relations with O w n We 
nope that in the near future if they 
show signs of recognising realities, 
positive steps can be taken lor nor-
malisation of relations with China. 
In all these aspects our objective are 
clear and form in the background for 
normalising relations with China.

Our relations with the Soviet 
Union are ®n a Arm foundation. Noth-
ing can change, nothing can obstruct 
our growing friendly relations witn 
the Soviet Union. The lndo-Soviet 
Treaty is not directed against s>ny 
other country. Therefore, whether 
China or any other country ha* 
fear or suspicion because of our close 
relations with the Soviet Union there 
is absolutely no foundation for such 
suspicion on their part. There ' u» 
no compromise on tins. Friendly 
relations with the Soviet Union is 
not only a Government policy, it is 
the desire and wish of the common
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people here. They have stood by 
us in our most difficult times afcd 
therefore whatever winds of change, 
whatever new situation, new emerg-
ing pattern there may be the basic 
element erf our foreign policy is our 
friendship with the Soviet Union 
and it will grow, because it is based 
On mutuality of interests and is also 
bringing stability and peace in this 
country; it is not directed against any 
country. Therefore what is needed 
today is that we should take more 
positive initiatives in the pursuit of 
our objectives. We should pay clo-
ser attention to our neighbouring 
countries, Nepal, Sri Lanka or Mala-
ysia or other countries, litteral coun-
tries of the Indian ocean. V)e have 
been saying thal the b l n   ̂ O'ean 
should be an area of peace. A re-
solution is being moved in the United 
Nations; a panel of the United Nations 
has recommended it. Our national 
interest is involved in this and there-
fore we should take a more positive 
stand. I will not say that there 
should be a conference; this is not 
the stage at the moment but we must 
pursue with the countries more ac-
tively diplomatically, and try to create 
conditions in which we could convey 
our point of view and have a com-
mon programme of action in which 
this area can be maintained as an 
area of peace There are other 
ramifications. naval presence of 
foreign countries. I do not have 
the time to go into that. I can only 
say that strong opinion should be 
created among the litteral countries 
so that that problem can also be tack-
led and the defence of our coasts can 
be maintained.

Lastly, in the present-day world, 
when the power blocs, language of 
war and military pacts have given 
place to cooperation and strengthen-
ing of relations, it is not the sinews 
of war but the sinews of peace—cul-
tural, scientific, technological and 
much more so economic and com-
mercial—which will be the weapons

of understanding. Many other coun-
tries are following it. The Chinese 
are going in for commercial and eco-
nomic relations with many countries 
including Japan. The Japanese are 
doing the same with the Chinese and 
the Soviet Union, whether it is in 
the Pacific basin or South East Asia. 
All our talks of friendship will be 
meaningless particularly in this part 
of the Indian Ocean countries, the 
Persian Gulf countries and Asian 
countries unless we are prepared to 
share our know-how, scicntific skill 
and economic strength, with the 
other countries, whether it is 
through transfer of technologies, 
joint ventures or various other things. 
It is a positive direction and the 
Government must continue this posi-
tive thrust of the foreign policy that 
they have been undertaking during 
the last 18 months. It calls for more 
detailed work and greater initiatives. 
That will be the real contribution of 
this country in the pursuit of peace 
and creating a climate of under-
standing and cooperation and stabi-
lity in this world.

SHRI H. N. MUKERJEE (Calcutta— 
North-East): Mr. Deputy-Speaker,
Sir, I am glad that earlier today my 
friend, the Foreign Minister, persu-
aded himself to give us an extem-
poraneous survey of the world scene 
and it was done with characteristic 
self-assurance. And, I enjoyed also 
the other aspect of his speech that 
which was that it was a very pleasant 
lullaby. I say this because I dis-
covered only towards the end of his 
speech that he referred to some-
thing really important and that is, 
the imponderables of the present 
situation, implying that the simplis-
tic formulations that are being ban-
died about so glibly these days about 
detente being there and everything 
being more or less lovely in the 
garden, these simplistic formulations 
have to be examined at certain depth. 
We do not have an opportunity in 
this House, but elstwhere the Foreign 
Minister, I hope, does carry on exer-
cises which would be less simplistic



191 Motion re. DECEMBER 7, 1972 International Situation 192.

[Shri H. N. MukerJeeJ 
than they appear to have been so 
far.

In spite of what my friend Shri 
Bbagat just now said—he has made 
by and large a very welcome speech— 
I would say that the recent bonanza 
of pleasant exchanges between India 
and the United States is more than 
a little intriguing and as a press 
wit said the other day, the Prime 
Minister’s *'‘thoughtful” message to 
President Nixon on his re-election 
has started snowballing. With sud-
den and uncanny chivalry, perhaps 
hoping that he would get from 
Shrimati Gandhi a repetition of the 
compliment she had paid to Presi-
dent Johnson in 1966 as a man of 
peace, with sudden chivalry, Presi-
dent Nixon, the X in whose name 
looks like the Swastika, the Fascist 
emblem, to freedom fighters in 
different parts of the world, has sent 
her birthday good wishes and the 
cautiously formulated hope of a 
sounder mutual relationship. The em-
phasis is on “sounder’”.

India’s President, Prime Minister, 
Foreign Minister and whoever else 
could jump into the bandwagon, took 
up the cue, and my friend, the Foreign 
Minister, made a very important 
speech in the Rajya Sabha, which 
drew response, we are told, from the 
US Secretary of State, Mr. Rogers, 
because, according to US commenta-
tors, it is “the most conciliatory ever 
in years”. All this had been preceded 
by behind-the-scene operations, Shri 
B. K. Nehru leaving Assam bleeding 
in a thousand wounds to carry on 
confabulations in Washington, Shri 
Kewal Singh, now Foreign Secretary, 
carrying on with mystery-man Kis-
singer and others, the Indian Food 
Secretary on a secret mission to the 
dollar land. From the other end, as 
if to throw a sort of somewhat comic 
blind on the picture, comes a Billy 
Graham, evangelist and many other 
things besides armed with two meet-
ings with Nixon, for discussion with 
India’s Prime Minister. How and

why she prefers to find time for such 
gentry is quite a 64 million-dollar 
question.

All this in the name of detente, of 
course; we have a new manoeuvrabi-
lity for everybody, it seems, is chang-
ing stances. The bi-polar structure of 
world politics is now giving way, we 
are told, to multi-polarism. Apart 
from United States and USSR, there- 
is China, there is Japan and there is 
the emerging European community, 
and so on and so forth. If Nixon can 
be mending fences with China and 
the USSR, well , let him also be 
good enough to pity us and pull us 
out of our economic rut, for the in-
corrigibly pitcca sahibs in our bureau-
cracy and their gullible political 
masters can never think of any but 
USA and her friends as really and 
truly able to help us, poor natives, 
with food, technology, machinery, 
know-how and God knows what else.

To put a brave face on things, our 
Foreign Minister waxed eloquently 
the other day on “common values of 
an abiding nature” which we are 
supposed to cherish equally with the 
United States—such as, he says our 
“belief in democracy, individual 
liberty and human dignity” There is 
a saying “tell that to the marines”* I  
ask the Foreign Minister to tell that 
to the Vietnamese, against whom the 
rulers of USA have been fighting the 
dirtiest war in history—a chemical, 
electronic and, of late, geophysical 
warfare, aimed at destroying man’s 
environment. The total weight of 
bombs dropped on Indo-China in the 
last six years was 13 million tonnes, 
equivalent to 450 atomic bombs of the  
Hiroshima type, bombs rained at the 
rate of 60 kg. per second and 300 kg. 
per person. There is no necessity to 
refer to the foreign basis of the  
United States and its ugly role as the 
gendarme of world reaction. What-
ever their belief in democracy, indi-
vidual liberty and human dignity 
might be, we do not share these with 
the rulers of the United States.
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There can be no objection to our 
having normal relationship, diplo-
matic, commercial and other kinds 
of international friendly relationship 
with the United State&s, or any other 
‘country, irrespective of what we 
think of their rulers or their ideology. 
But following on a period when our 
relations with the United States 
were soured over American arms 
aid to Pakistan and other pinpricks 
and then turned bitter in 1971 when 
they had the gumption to send the 
Seventh Fleet to the Bay of Bengal, 
are we now beginning—I am asking 
this question—to repeat the 1966 act 
and cringe and curry favour with 
them? Are these the first, tentative, 
beginnings of a new shift towards 
reaction in the brave name of 
detente in our foreign policy? Is it 
a preparation for backsliding, which 
appears from time to time so clearly 
in our economic policy, and is now 
extended to foreign policy? Perhaps, 
it is no surprise that government now 
prepares to purchase, to import, a 
large quantity of foodgrains from the 
United States at increased prices, 
and stultifies the Ahmedabad A1CC 
Resolution on the State take-over of 
wholesale trade in rice and wheat 
which is sabotaged by the Congress- 
led administration in different parts 
of the country.

Nixon will have to pull out from 
Vietnam but with repeated perfidy, a 
settlement is being delayed and 
sought to be distorted. Refusing to 
abide by the 9-point settlement 
which had been agreed to be signed 
before the end of October, U.S. im-
perialists still seek to operate from a 
position of strength. They have in-
tensified fighting. They have got their 
Saigon puppets starting a terror cam-
paign, jailing patriots by thousands 
m d killing them off—all part of a 
pre-planned scheme to delay the 
peace. Expept for mildly worded and 
belatedly mumbled phrases 6f un-
happiness, India has scrupulously 
avoided taking a principled line. This 
must be the reason why in the 
settlement that is to come, India,

2 m  LS—7.

though Co-Chairman of the Control 
Commission, has no role. We have 
been rather namby-pamby in our 
policy and, while the Americans 
detest us for a variety of reasons, the 
freedom fighters of Vietnam are often 
perplexed at whatever we are doing. 
We invite Madame Binh, but mess 
up things when she comes to Delhi 
and do not yet recognise her Govern-
ment. We do not sharply set our face 
against the United States’ effort to 
delay and distort freedom in Vietnam 
and everywhere else.

Even so, in our sub-continect, the 
emergence of Bangladesh means a 
qualitative change in the picture of 
South Asia and makes possible a new 
pattern of relationship amongst the 
States of this region. With Bangla-
desh whose President was welcomed 
so cordially here, we have as with 
the Soviet Union a treaty of friend-
ship and cooperation, a silken bond 
that nothing can snap. With Pakis-
tan also India sincerely wants 
friendship and cooperation, and the 
Simla Agreement so welcome to us 
is being cleverly sabotaged in a 
peculiar manner characteristic of 
Mr. Bhutto. The Simla A greem ent 
stresses—and we genuinely stand by 
it—bilateral solution of all mutual 
problems without foreign busy-bodies 
butting in and dirtying the waters.

The trouble is that United States 
and China both are hell-bont on 
keeping this part of the world m as 
much of trouble and difficulty as 
possible. They are specially hostile to 
India because she is the biggest fac-
tor and potentially the most progres-
sive and powerful element.

Even lesser powers, like Britain 
which has never yet forgiven India 
her freedom, mouth words of sanc-
timonious concern in the U.K. or 
elsewhere, But you should not be 
influenced by the sanctimonious ex-
pressions. They will do everything 
possible to binder cooperation be-
tween India, Bangladesh and Pakis-
tan. For them, a grand panorama of
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Asian cooperation beginning with 
all our neighbours would change 
the texture of world politics. To that 
panorama my hon. friend. Mr. 
Bhagat, made a tentative reference. 
But I do hope in the Congress party 
there is a greater awareness that 
India can take the leadership in 
building up the grand panorama of 
Asian cooperation. But that cannot 
be done with the blessings of the 
Nixon administration and that can-
not be done by cringing before it. 
They would like to stand in the way 
of India being the initiator of a new 
progressive policy in this part of the 
world. Come what may, we have to 
have strength enough to defeat these 
machinations against us.

We shall be ready for the sake of 
peace and friendship to offer to 
Pakistan whatever is reasonable and 
even more. But we must tell Pakis-
tan that there are limits which must 
not be crossed.

Whatever final settlement emerges 
has to be with the full concurrence of 
Bangladesh which must be recognised. 
These reactionary foreign elements 
are at work in Bangladesh and the 
rest of the sub-continent, fomenting 
trouble of every sort. We just can-
not let down our guard. The C.I.A., 
Bhutto’s blatant bla-bla about 
<<Muslim Bengal”, the slyly-manipu-
lated “ultra" movements with the 
comic relief of Maulana Bhashani 
thrown in—all these are indications 
of what kind of plotting is going on 
in our part of the world

On any normal computation, Sino- 
Indian relations in the context of 
today should, without much difficulty, 
be normal, if not entirely cordial. 
India has expressed her readiness in 
this regard, but China, fabulously in-
scrutable, does not appear responsive 
perhaps because of her global calcu-
lations and of her suspicion, a kind 
of peculiar suspicion she has develop-
ed of India as a friend—and she cer-
tainly is a friend—of the Soviet 
Union. It is a pity that China flies

high today the banner of anti-Sovle*i- 
ism, in the process developing queer 
western contracts, wishirg even foi 
a so-called united Europe as a 
counter-poisc to the Soviets in their 
western flank, offering sly encourage-
ment to even Japan in spite of Japan’s 
offer of permanent bases for the 
United Slates’ Seventh Fleet, repu-
diating the people’s magnificent up-
surge in Bangledesh and behaving as 
badly as China does in the United 
Nations, reiterating hostility to 
India, using the veto against Bangla-
desh in the United Nations and vot-
ing sometimes in the company of 
such countries as Portugal and South 
Africa. In pitiful contrast with cer-
tain shining achievements of the great 
Chinese Revolution, Peking’s policy 
has been peculiarly perverse, a kind 
of obstructionism in world affairs 
as far as the advance of freedom, 
peace and socialism is concerned. No 
doubt, this madness will pass; no 
doubt the enemies of world socialism 
cannot be allowed by intra-socialist 
division to go on making hay the 
way they do at the moment. Thu* 
will happen the sooner if world deve-
lopments assist the return of good 
sense.

India’s foreign policy, for all the 
good intentions we have advertised, 
have been vulnerable on account, 
basically, of our economic weakness. 
For a country like ours with its 
commitment to economic indepen-
dence and to the setting up of a new 
social order, it is essential to have a 
wide, comprehensive framework of 
foreign economic policy. Now that 
the world has changed, now that the 
Dollar and the Pound no longer mean 
what they did in the Fifties and Six-
ties, now that technology and know-
how are not the monopoly of the 
United States and Britain, India 
must seek a different form of econo-
mic relationship based on bilater-
alism and mutual benefit. Relation-
ship with the developed countries or 
a group of them will have to be 
examined very carefully in the light
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of our interests ana our indepen-
dence and integrity. For example, 
it was impertinent on the part of the 
Japanese and derogatory on the part 
of a Planning Commission Member to 
say that, in an agreement of Indo- 
Japanese collaboration in the field of 
power generation or fertilisers, it 
would be provided that, in case the 
Indian welders went on strike, the 
Japanese would have the right to 
airlift welders from Tokyo. The 
foreign investor cannot be allowed 
to build an independent State in 
India like what the oil cartels, for 
example, have always been trying to 
do.

The External Affairs Ministry is the 
weakest link, I think, in its handling 
and understanding of economic affairs, 
and the economic Ministries deal 
with foreign affairs absolutely per-
functorily. The Foreign Trade Minis-
try has primarily a trader’s approach, 
and this was reflected in our poor 
showing from the point of view of 
Afro-Asian interests which in an 
earlier period of time we appeared 
to champion and lead; but we failed 
from the point of view of Afro-Asian 
interests, at Unctad, UNCTAD-III, and 
the comparative failure of India to 
make an impact at Lima is due to 
the fact that there has been no co-
ordination between the External 
Affairs Ministry or any other really 
and truly directing Ministry with the 
operation of our foreign trsrf*

This country should know our 
own principled stand in world affairs 
and without appearing to make sanc-
timonious gestures, we should let the 
world know quietly but strongly 
about it. We should not hesitate to 
go ahead on principled foundations— 
moving correctly and cautiously with 
powers like the United States and 
China—correctly and cautiously-re-
fusing to place ourselves on a plank 
of hostility but refusing also to cringe 
and kowtow. For lack of inner 
strength, we do not have a decisive 
role in global questions and we 
should tell the world that we wish

to be friends of all, especially and, 
to begin with, with our immediate 
neighbours, including China and 
Pakistan, but, that we are, at the 
same time, pledged to the cause of 
freedom, peace and socialism, how-
soever far we might appear to be 
from our objective. Thus, we should 
have no delay in heightening links 
with North Korea, the P.R.G of 
South Vietnam, developing lively 
contacts with that exhilerating little 
marvel of a country, Cuba, where 
unaccountably we have only a 
Charge’ ,d, Affaires while they have 
an Ambassador representing them 
and present here all the time, evolv-
ing mutual consultation mechanisms 
with countries like the GDR and with 
which our relations have been brought 
up to the diplomatic level very 
happily and with countries like Chile, 
we should have consultation mechan-
isms also with countries like Tan-
zania and Algeria and with other 
countries whose experience in socio-
economic reconstruction is valuable. 
The first priority today, of course, re-
mains with the task of working out 
a genuine and lasting settlement as 
between ourselves and Bangla Desh 
and Pakistan—and also the inevitable 
pre-condition of progress, the recons-
truction of our own peoples’ lives, 
without which we remain the waifs 
and strays that we almost happen 
to be to-day in the world affairs.

Sir, I have done. I wish, but I 
fear I am too optimistic and I think 
I should not be too hopeful that the 
Government would try to take some 
meaningful note of some of the 
things which I have tried to say. 
Discussions of this sort can only be 
important if they really bring about 
qualitative changes in our foreign 
policy.

SHRI DINESH SINGH (Pratap- 
garh): The year 1072 will undoubted-
ly remembered the year of detente. 
It is the year in which the post-war 
policies of confrontation are now
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yielding to the policies of competi-
tion. It is the culmination of the poli-
cies that had been started many years 
ago even in the United States where 
the Kennedy adnrfnlstration had 
changed its policies from massive re-
taliation to flexible responsiveness.

But the question that comes before 
us is: for whom is this detente? Is it 
going to be a detente just for the 
J&ew major powers or is it going to bring 
in its wake also something for the rest 
of the world and for the developing 
countries? To say that any change 
will bring benefit to the whole world,
I am afraid, is not altogether true. 
We have seen that colonialism has 
been at its deepest when there has 
been an understanding between the 
colonial powers. Therefore, what we 
have to watch to-day is: what is
going to be the shape and form of 
what we call to-day detente?

What do we see as a result of 
detente? That there is a better un-
derstanding betwen the two super 
powers, that they have made an 
arrangement to protect themselves 
against an attack from the other, 
that there is a wider understanding 
between the next group of powers, 
what we call the major powers. But 
what has it brought for us in Asia? 
War in Vietnam and conflict in West 
Asia, the growing gap between the 
rich and the poor countries, and 
this is where there is the question of 
what we can do, what India can do. 
What is India’s validity? I hope my 
hon. friend, Mr. Krishna Menon, one 
of the architects of the concept of 
non-alignment and peaceful co-
existence, will go along with me when 
I say that the natural extension of 
non-alignment and peaceful co-
existence is in international co-
operation. It is an international co-
operation based not on the domination 
by a few countries over the rest, but 
an international cooperation based on 
the interest of all countries, especial-
ly of the developing countries. His-
tory has seen the exploitation and 
the dtfMtopihg countries today owe

a responsibility to developing coun-
tries as they owe their development 
and prosperity due to the exploita-
tion of these developing countries.

Therefore the valid question that 
comes up before us is this. What is 
India going to do in this situation? 
We cannot forget the geographic fact 
that we are in Asia. Our primary 
responsibility is to try to build up 
institutions in Asia which are willing 
to cooperate. I t is a matter of deep 
regret that today—even after two 
decades after most of the countries 
have become independent,—there is 
no Asian organisation for the Asian 
Ministers and representatives of the 
Asian peoples to sit together to 
ponder over these questions. Our 
primary responsibility is to think in 
terms of assisting in the building up 
of some of these Asian institutions.

Much has been said about a peace 
zone, a zone of peace in the Indian 
ocean. But how can there be a peace 
zone unless we seek identity of in-
terest among the countries that 
border Indian ocean?

Sir, to say that no one wil^ come 
here is not an answer. Our flat does 
not run all over the world. We can-
not say no navies or no foreign coun-
tries will come into this area because 
we have no means of preventing them. 
Any initiative can come only when we 
in Asia try to coordinate our action 
and build in Asia an understanding 
in which the interest of the people 
of Asia are protected.

We had made a modest beginning. 
An Asian Council of Ministers was 
formed under the aegies of ECAFE 
and I think it is a matter of deep 
regret that this was allowed to die 
out. One does not hear of it. One 
does not see any tangible results com-
ing Iroxn it.

We had a scheme in this country 
whereby we were trying to utilise 
the surplus of one country for the 
developmental processes of the other
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countries. We initiated an arrange* 
ment with Iran whereby we would 
be able to utilise their surpluses in 
oil resources in building up fertiliser 
plants in this country on joint colla-
boration basis. We had also a 
scheme of sharing of resources when 
we proposed a consortium between 
the tea companies of India and the 
tea companies of Sri Lanka so that 
we could go into joint marketing of 
the surplus that exist in both the 
countries. One does not hear of both 
these projects today. Unless we are 
able to think in terms of larger asso-
ciation, the country tends to get iso-
lated. It gives opportunity for other 
countries to come in the region and 
try to deepen their own associations 
and defence pacts and economic 
arrangements. This is where economic 
diplomacy is of the greatest import-
ance. Next year China will enter 
ECAFE, from the reports that we 
have today. What is going to be our 
strategy when Chinese becomes an 
active member of the economic asso-
ciation that governs Asia or that 
helps Asian countries? What is going 
to be the role of China? What is our 
assessment? What is going to be our 
reaction? The Foreign Minister has 
very kindly devoted a considerable 
portion of his opening speech to Asia. 
I welcome it because it is in Asia that 
we have got to make the beginning 
and then when these institutions 
begin to take shape, we have got to 
concert them with similar institu-
tions in other continents where 
there are large numbers of developing 
countries, whether of Africa or 
Southern America, the Latin Ameri-
can countries or others; then only, 
we can think in terms of a meaning 
of detente for the developing coun-
tries. Otherwise, a great risk re-
mains that it may become a detente 
only for the few and may create com-
plications for us more than what we 
have seen in the past. That does not 
mean that it may become a detente. 
I think that it is one of the things 
that we have $11 to .recognise, to 
welcome -and-to appreciate that thre 
is rlea*ftning of tension. But lessening

of tension between a few should not 
be a cause of increasing of tension 
between others, but it must aim at a 
general lessening of tension.

The detente that we have been talk-
ing about is an interesting phenomenon 
in the sense that it has been born out 
of the new confidence that these coun-
tries have acquired. Unfortunately, 
we have not been able to acquire this 
confidence in the developing coun-
tries. In our own region, we have not 
acquired the confidence with which 
we can deal with our neighbours, and 
that is largely because our own eco-
nomies have not reached a stftge 
where we can be confident of greater 
initiative and action. But even so, at 
some point of time we have got to 
take these risks and of operating 
from confidence and persuading other 
countries also to operate from confi-
dence, so that there is a general 
appreciation that the prosperity of 
one country will not be at the cost 
of the prosperity of another or that 
the prosperity of one country will 
lead to the domination of another 
country. This is where what I said 
earlier acquires double importance, 
namely that the prosperity should be 
colinked in a manner in which all 
the countries have a stake in the pros-
perity of one another.

Much has been said about the 
United States and the Soviet Union 
and about our steps, if one may so 
call it, of trying to normalise relations 
with the United States. I would say 
that there is nothing wrong in our tak-
ing initiatives for normalising relations 
with several countries, whether it is 
the United S.tates, or whether it is 
China or whether it is any other 
country. If we are pledged to peace-
ful co-operation, if we are pledged 
to peaceful coexistence, then the 
normal expectation is that there 
would be peaceful relations between 
countries. But it is equally important 
that friendship with one country 
should not be at the cost of the other. 
I hope that I can speak for the Foreign
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Minister when I say that our friend-
ship with the United States will cer-
tainly not be at the cost of our 
friendship with the Scvie Union or 
any other country. We do share cer-
tain ideals with the Soviet Union 
and we share certain ideals with the 
United States. Both are democratic 
countries, despite what the adminis-
tration of the United States may have 
done in one circumstance or another. 
1 entirely agree with Shri H. N. 
Mukherjec when he says that one of 
the tragedies of the medem world 
has been the attitude of the United 
•States towards colonial countries
and the attitude of the United States 
in Viet Nam. History will never 
pardon the administration, the admi-
nistrators, and the people who were 
responsible for the barbaric acts of 
war and annihilation in Viet Nam.

SHRI SAMAR GUHA (Contai):
Will history pardon that State which 
has crushed Czechoslovakia and 
Hungary also?

SHRI DINESH SINGH: I am sorry 
if the hon. Prof. Samar Guha is 
feeling neglected. I shall presently 
come to him also.

SHRI SAMAR GUHA: Not neglect-
ed. But crime is a crime; it may be 
done by any superpower anywhere in 
the world.

SHRI DINESH SINGH: We share 
with the US values of democracy and 
certain freedoms. We also share 
many values with the Soviet Union. 
Our common struggle against colo-
nialism is an example which will re-
main in history as one of the funda-
mental co-operations for peace and 
prosperity. I t is, therefore, important 
that we preserve these values wher-
ever they are.

There is only one other matter to 
which I would wish to refer. That 
is, that whatever happens, it is 
important for India to remain active 
in the international world. That does 
not mean that we have not been 
active, nor that we are inactive. But 
the situation today calls for greater 
acivity. It is a matter of pity that

when Asian solutions are being 
thought of, we seem to be out of the 
picture. When one thinks of peace in 
Vietnam, when one thinks of arrange-
ments that will come, it appears India 
is not in the picture. It is not enough 
to say that we have to be invited 
by both sides, that we cannot be par-
ticipants unless we are invited by 
both sides. Canada is saying the same 
thin, and yet she is being invited to 
this conference. But it is important 
that we create conditions in which it 
is useful to have India. I would not 
go into the past history. I have had 
occasion in this House to refer to how 
we remained in the picture m the 
earlier solutions that were thought of 
in Vietnam, even though we were 
not initially invited to that confer-
ence. It is still not too late for us to 
think in terms of active eo-operation 
in finding peace in Vietnam. It is not 
enough to say that it should be left 
to the US, the DRVN or to the people 
of South Veitnam joining in. If there 
is any group of foreign powers to de-
termine peace in Vitenam, India 
must be amongst that group that is 
active there. Otherwise, we will 
gradually slide out of the Asian scene.

The same thing applies to West Asia. 
Unless the arrangements envisage a 
position for India, not a position of 
dominance, not a position of inter-
ference, but a position of co-opera- 
tion, we may slide out of the scene.
It is not enough to say that we have 
to be invited to go. Of course, an in-
vitation is useful, but there are many 
ways of getting an invitation.

SHRI SAMAR GUHA (Contai): I
am thankful to you, Mr. Deputy- 
Speaker, for giving me an opportu-
nity now although my priority is 
not so high.

The hon. Sardarji has made a rather 
very quick geographic survey of re-
cent global events, unfortunately 
without giving us clearly an evalu-
ation of the new developments and 
new orientation in the international 
world, particularly in regard to dip-
lomacy and the lesson we can derive  ̂
for our national benefit. Strangely, '
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we are witnessing today the defini-
tion of either erstwhile or potential 
enemies losing its significance- W© find 
that the concept of ideology or mili-
tary alignment in the international 
area has undergone a radical change. 
We arc finding new alignments 
inconceivable even a few years before. 
Perhaps five years before nobody 
could even imagine that it was possi-
ble; that those countries which were 
so inimical to one another like the 
United States and China, China and 
Japan or Russia and Germany could 
come together in such kind of pacts 
as have recently been enacted 
between those countries. It is one of 
the unique phenomenon, I should 
say a miracle in reorientation of 
international diplomacy that we are 
witnessing today which has its 
effect on military alignments also, 
apart from politics. We find that the 
importance of the NATO block or the 
Warsaw block, or the SEATO or the 
CENTO is increasingly missing.

It is very natural that India could 
have taken pride in this new deve-
lopment because after our Indepen-
dence for the first two decadcs, India 
was scrupulously fighting for a 
policy of non alignment in the inter-
national world. The Indian image 
was very bright as a non-aligned 
country. But unfortunately in the 
last one or two years the Indian image 
of non-alignment is not as shining as it 
was before, however much we may 
wish that our image as a non-aligned 
country remained as it was before. 
We have not been able to convince 
international powers that India re-
mains a non-aligned power as before 
This is because our Government has 
allowed itself to be identified too 
much in international politics and 
international diplomacy with a super 
power. If we really want that not only 
the Indian Ocean but the whole of 
the Indian sub-continent together 
with the Indian Ocean should be 
neutralised from the influence of inter-
national power blocs, then It is 
absolutely essential that India must 
try, consciously try hard, to restore 
her image as a non-aligned power.

There lies the key to the problem of 
neutralisation of the Indian sub-
continent as well as the Indian Ocean.

The test of success of our foreign 
policy is not in making a good survey 
of international events or writing a 
good thesis on it; the test is—I shall 
again use the word neutralisation— 
whether as a first step, as an imme-
diate step we can neutralise Pakis-
tan. By using the word ‘neutralisa-
tion’, I mean this. The deformed 
Pakistan is standing today, not 
on its legs, but on two crutches, one 
supplied bv China and the other by 
the United States. The sooner Pakis-
tan is denied these two crutches, more 
quickly will Pakistan be brought to 
terra firma of realism, that has 
happened after the emergence o£ 
Bangla Desh. Why do I emphasise 
that India should strive hard for res-
toration of her image as a non- 
aligned power? There lies the key 
again to the question whether we 
shall be able to take away the crutch-
es from the deformed Pakistan.

I know there are friends who do not 
grudge Mr. Nixon meeting a certain 
set of politicians in the international 
world. But when India, for her own 
interests, wants to have a certain 
kind of understanding and relations 
with a certain power, our friends see 
ghosts in them. As Indians of the 
Indian soil, believing in the Indian 
heritage, Indian tradition and free-
dom, we must look at it as a non- 
aligned power. The whole success of 
the future of our international re-
lations depends on how quickly we 
can normalise our relations with 
China on the one hand and the 
United States on the other, not at 
the cost of Russia. It does not mean 
that it is at the cost of any country. 
Our relations with other countries 
as a nonaligned power should be 
viewed from our national perspec-
tive, national interest and national 
objective. For that, it is absolutely 
necessary that we should try our 
best ingeniously to restore normal 
relations with China and the United
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States. I use the word ingeniously” 
because the minister said that we 
have not been able to make progress 
in getting response from China. 
But now to Peking many doors have 
been opened through Tokyo, i-ondon, 
Paris and Bonn. We can now see 
clearly the events developing in 
China, if not through the window 
of Delhi, through the other windows 
which have been opened. We can 
take advantage of those windows to 
get into the irnnd of China.

We should also disabuse and re-
move the apprehension of China re-
garding the Indo-Soviet Treaty. We 
should make it clear that the treaty 
is not directed against China in the 
sense that we are a party to the 
strategic containment of China from 
the southern region. This apprehen-
sion is standing in the way of nor-
malisation of our relations with 
China. The basic condition for afford-
ing an apporlunity for normalisation 
of our relations with China has radi-
cally changed The former axi? of ri-
valry between Delhi and Peking has 
changed. The axis of rivalry is no 
longer between Delhi and Peking. 
The axis of rivelry is now between 
Peking and Moscow. It will be 
wrong and dangerous for a demo-
cratic country like India to get into 
the jaws of two super com m unist 
powers. You must be careful about 
it. If you are careful, certainly it 
will be possible for us to quickly nor-
malise our relations with China, pro-
vided we can disabuse China of her 
apprehension in regard to the Indo- 
Soviet Treaty.

About the United States, I know 
many of my friends will call me 
reactionary—I want normalisation of 
our relations with the Uriited States. 
We knew the emissions and commis-
sions of the United States. But may 
I say, we do not look to the past but 
to the future. I t is in our own in-
terest that we should normalise our 
relations with the United States. 
Some fcvftmbfers of the ruling party, 
including the Congress President,

have Jaeen making valuble charges, 
undefined and unidentified charges 
of CIA activity in India. This kind 
of kite-flying does not add to the 
dignity of a big country like ours. 
Identify them; I will have nothing 
against that. But unidentified volubly 
charges neither and to our dignity nor 
to our interests. Therefore, we should 
be careful about them. If Shri 3 . K. 
Nehru’s visit can bridge up the differ-
ence between India and Washington,
I will hail hifl visit to the United 
States; I will not decry it.

The hon. Minister said in the morn-
ing that the Government was making 
good progress with Pakistan in regard 
to the implementation of the Simla 
Agreement. Yes, we are making good 
progress, but towards what? Towards 
wature inside Pakistan. The second 
mistake, which w« are continuing, is 
that we are moving on the basis that 
dealing with Pakistan we have made 
three fundamental, basic mistakes. I 
will mention those three mistakes. 
Firstly, we made a premature move 
to negotiate with Pakistan before 
the political events, after the emer-
gence of Bangladesh, were allowed to 
mature inside Pakistan. The second 
mistake, which we are continuing, is 
that we are moving on the basis that 
we fought two separate wars against 
Pakistan, although our war with Pakis-
tan was one single war. But we treat-
ed it as two years, one on the eastern 
front and another on the western 
front. We have proceeded to negoti-
ate with Pakistan on the basis of 
that, we have tried to settle the ques-
tion of prisoners of war with Pakis-
tan on the basis of that two-war 
theory.

The third mistake we have made 
is that we have emphasized too much 
on the politics of bilateralism. Bilate-
ralism is good for our international 
relations but not for countries that 
belong to the Indian sub-continent, 
because that would be unrealistic. 
Because of the history and geo-physical 
situation of the Indian sub-continent, 
we cannot think of bilateralism be-
cause there are three countries inex-
tricably Involved ’ there. We have to
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take lessons from recent developments 
in East and West Germany, North and 
South Vietnam, North and South Korea; 
things are changeing outlooks are 
changing and countries are changing 
and as such we have to think of new 
tyfieg of diplomacy, new outlook and 
new ideas for the entire Indian sub-
continent. Peace is indivisible and 
security is indivisible. We entered ' 
into negotiation with Pakistan, ex- > 
eluding Bangladesh and the result 
was the Simla Agreement. I know 
I will "be dubbed, I do not know 
by wliat terms, but I would sny 
fbjat because of our mistake of 
having premature and unrealistic 
negotiations with Pakistan in the 
form of Simla Agreement, we have 
deterred, tire have deferred, and we 
have allowed the recognition of 
Bangladesh to recede. If we had in-
sisted that Bangladesh must be a 
party to the negotiations, if we had 
insisted that peace is indivisible in 
the Indian sub-continent. Pakistan 
would have been obliged, compelled, 
to recognise Bangladesh and Bangla-
desh would have got its rightful place 
m the United Nations by now. I am 
sure you have seen the statement of 
Shri Samad about tripartite nego-
tiations regarding the problems of the 
Indian sub-continent- Peace, security, 
friendship, amity and neutralisation 
of the influence of the foreign 
powers in the Indian sub-continent 
cannot be achieved without tripartite 
negotiations, where India. Bangla-
desh and Pakistan will have to
sit together, deal the whole problem to-
gether and come to an agreement to-
gether. Because of our historic and 
geophysical position, We cannot escape 
from tripartite talks for durable peace 
in this area.

With Bangladesh we are doing quite 
w ell’at the governmental level. But 
we have plugged communion, com-
munication, negotiation, exchange of 
'ideas and friendship at the popular 
level by unnecessarily introducing 
passports and visa, which have led
•Mr. Bhuttb to' talk of Muslim Bengal, 
'abd which h&ve created a lot ot mis- 
tift3w*tafcding taatte Bsinglsfdesh. I 
congratulate Bangladesh for on the

17th they are giving to themselves a 
new Constitution on the basis of 
nationalism, democracy, socialism, 
and Secularism. I hope Bangladesh 
Will lead the Indian subcontinent by 
giving a new philosophy of secular 
nationalism, when for the last 25 years 
we have not been able to change even 
'the names of Muslim and Hindu 
Universities. Bangladesh has banned 
all communal parties. Bangladesh 
will lead India and Pakistan to a new 
future of non-communal nationalism 
for the whole of the sub-continent.

SHRI DINESH CHANDRA GOS- 
WAMI (Gauhati): Mr. Deputy-
Speaker, Sir, Mr. Dinen Bhattacha- 
ryya opened his speech by complain-
ing that the hon. Fireign Minister did 
not spell out in detail the achieve-
ment of our foreign policy. But he for-
gets that in international diplomacy, 
what is not spoken is sometimes more 
important than what is spoken. Our 
hon. Foreign Minister is a master in 
that art. Therefore, if he has not been 
able to gather from what the hon. 
Foreign Minister has not spoken, he 
should blame himself and complement 
the hon. Foreign Minister whenever 
that may be.

Today, when we are discussing about 
international situation and interna-
tional politics, and while doing so, we 
must take into account certain factors 
that have taken place in the last year, 
namely, detente between China 
and U.S.A., the detente between 
U.S A. and U.S.S.R., the Indo-Soviet 
Treaty and the re-structuring of the 
entire geo-political situation in the 
Indian sub-continent on the emer-
gence of Bangla Desh. We cannot to-
day discuss effectively and objectively 
and international situation, without 
keeping our mind open to these fac-
tors. With these factors in view, I 
shall try to analyse our relationship 
vrtth other countries, firstly, with our 
itnmediate neighbour Pakistan and, 
then, with other countries.

Coming to tile speech made by Prof. 
Saftlar Guha who is not here now, I 
found in his spafceh absolute «mdra- 
diction when he said on the one hand
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it is our duty to neutralise Pakistan 
and on "the other criticised Simla 
agreement. How can we neutra-
lise Pakistan? According to him we 
can neutralise Pakistan by taking 
away the two crutches upon which 
Pakistan is standing the crutch of 
China and the crutch of U.S.A. 
I ask him: Why is it that we
have taken a pledge to redeem 
and make successful the Simla 
Agreement? One of the very basic ob-
jective of the Simla Agreement is to 
take away these crutches upon which 
Pakistan is standing. We should not 
forget that the main obstacles which 
have come in the way of implementing 
the Simla Agreement t r>day are, firstly, 
the internal stresses put on Mr. Bhutto 
by the military regime in Pakistan 
and, secondly, stresses put in by ex-
ternal forces, of China and also 
America.

After all, if the Simla Agreement 
succeeds, certain basic consequences 
will follow. The consequences will be 
that, firstly, it will mark a definite 
and positive decline of influence of 
China and America on policies of 
Pakistan. Secondly, if the Simla 
Agreement succeeds, the two crutches 
upon which Pakistan is standing to-

-day, according to Prof. Samar Guha 
himself, will be taken away. I think, 
jf Simla succeeds, we will achieve the 
objective which he has asked us to 
achieve.

Then, we should also remember that 
if the Simla Agreement succeeds, it 
will mean a shift in the attitude of 
many pro-Pakistan countries and that 
will ibe definitely beneficial to our 
country. It will mean a victory of 
popular forces over military- forces, it 
not democratic forces in Pakistan. If 
we want lasting and durable peace in 
the sub-continent, obviously, we must 
try for this victory.

I want to make it clear that when 
we entered into the Simla Agreement, 
we did not enter into that with any 
petty shop-keeper’s attitude in order 
to achieve certain bargaining advan-
tages, simply because we were in a 
position of bargaining. We entered
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into the Simla Agreement with an 
honest and pious hope for lasting and 
durable peace- We will continue to do 
whatever is possible to make this 
agreement success. Let us hope that 
Pakistan will also reciprocate.

As I have said, in the changing 
structure of Indian sub-continent to-
day, our foreign policy should have a 
new outlook and should undergo a 
new assessment. Up till a few years 
ago, Pakistan, as an ideological con-
cept, put a posture of protecting Mus-
lim interests and, because of that 
posture, we found that some Muslim 
countries which otherwise had very 
friendly relations with us, at the mo-
ment of our crisis with Pakistan, tried 
to dessert us or at least were indiffe-
rent to us. Today, after the emergence 
of Bangladesh, Pakistan cannot put be-
fore the International world that pos-
ture because the happenings that have 
taken place during the last year have 
amply proved to the international 
world that Pakistan is not a nation 
which has really protected the Muslim 
interests as it professed to be.

Secondly, we should not forget that, 
numerically, today Pakistan stands only 
third in the Muslim world and, there-
fore, on the basis of these changes we 
can think in terms of making certain 
amount of adjustment, certain amount 
of re-thinking, certain amount of re-
vising, in our attitude with the Mus-
lim and particularly Arab world. 
Till this moment we have treated 
the Arab world as a homogen-
ous unit, as a bloc, and our atti- 
shown extreme hostility towards us. 
One of the reasons why We did not 
there are certain countries in the 
Arab world today which, unfortunate-
ly, even in the moment of crisis, in 
spite of our good wishes to them, have 
shown extreme hostility towards us. 
One of the reasons why we did not 
want to alienate the Arab world as a 
whole from us was because that 
would have helped Pakistan to 
achieve its objective. But when the 
very ideological concept of Pakistan 
has been dead after the emergence of 
Bangladesh, I think, the time has 
come when we can revise our attitude 
tow&rds the Arab world; and instead of
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treating it as a homogenous bloc, we 
can start thinking of taking individual 
stand in terms of individual countries 
in the Arab world itself. That is a 
view-point which I submit for consi-
deration before the hon. Minister of 
External Affairs.

Then I come to our relations with 
America. I do not know why our 
Communist friends, Marxist friemds 
and also the right Communists fri-
ends, are so very sensitive about nor-
malising relationship with America. 
After all, in the international policies 
in international diplomacy, countries 
do not stand glove to glove as if to 
fight a game until the other party is 
either knocked out or surrenders. In 
ternational diplomacy is a game oi 
chess where manoeuvres have to 
change with counter-manoeuvres of 
the other party. If n detente can 
take place between America and Russia 
and America and China, there is no 
reason why there cannot be a detente 
between us and America- Two signifi-
cant factors have taken place on ac-
count of which, I think, a significant 
change in American attitude towards 
India can be expected. The first one 
is the emergence of Bangladesh. The 
two significant factors which came in 
the way of normal relations between 
India and the USA in the recent part 
were: America’s attitude to Pakistan 
particularly in reference to Bangla-
desh, and, secondly, America’s com-
mitment in Indo-China. Because 
we spoke in extremely strong terms 
on the basis of our longstanding and 
inevokable attitude and ideology in 
respect of the Vietnam issue, Ame-
rica had, to a certain extent, a 
hostile attitude towards us. But, if 
newspaper reports are any indication, 
perhaps America is slowly getting 
away from its commitment in' Indo- 
China. Also, Bangladesh has become 
a reality today. So one of the two 
stumbling blocks between USA and 
India have disappeared and other is 
the process of disappearing. In that 
context, I do not know why any one 
should be sensitive if we talk in terms 
of normalising our relations with Am-

erica. If China invites Mr. Nixon to 
Peking according to our Marxist 
friends that is a good thing for the 
world. But if we want to normalise 
relations with America, then they say 
that we become a too] of the capitalist 
world! I will ask my Marxist fri-
ends to avoid these double standards 
and have a uniform standard—the two 
popular phrases which arc extremely 
popular at least to Mr. Jyotirmoy 
Bosu.

Then I come to our relations with 
China. Whatever may be said, unless 
China is prepared to give up its spirit 
of expansianism in Asia, unless it is 
prepared to see the relations that India 
has no such idea of expansion, I do 
not think of immediate prospects of 
any better relations with China. 
Our doors are open, oru hands are 
open, for better relations with China, 
but I have my own apprehension; as 
things stand today, I do not see a very 
bright feature at least in immediate 
future. „

As you are ringing the bell, I will 
conclude by making a freference to 
only three points in a couple of min-
utes. My first submission to the 
Minister of External Affairs is that, 
perhaps, the time has come when we 
should have a more positive approach 
towards Japan. Nobody can deny that 
within the next decade Japan will be 
one of the strongest forces in the 
international scene and its voice will 
count very much in the international 
community. The people of both these 
countries have mutual respect for 
each other. We should try to open 
up new avenues with Japan; we should 
also try to open up new avenues witW 
the other countries of South East Asia.

Before 1 conclude, I want to make 
a mention about two more points.

One is regarding Indians staying 
abroad. We have seen what has hap-
pened in Uganda. I am sure the 
Foreign Minister or the Ministry of 
Foreign Affairs will take steps to pro-
tect their interests. But, cme thing 
we should remember that these Indi-
ans residing in Africa or in countries
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outside India project the image of the 
country abroad and to that extent, 
their projection of the image, their 
relationship with %he local people play 
its own pari in projecting our image 
'before these countries. Therefore, if 
the Indian residents of those countries, 
want that in their moment of crisis 
we should come to their help 
which is their duty also to see that they 
behave in a manner ro that our 
image in those countries may remain 
extremely high and the basic values 
for which we stand today in the 
international community care project* 
ed in just and proper perspective.

Lastly, the other aspect to which 
I would like to make a mention and 
which has been mentioned by Prof. 
Mukherj.ee also is the necessity of co-
ordination in the economic and foreign 
relations of the country. After all, 
we cannot have a non-aligned foreign 
policy successfully implemented un-
less we are self-reliant. Whatever 
one may say about aid without str-
ings. we hae seen from our past 
experience that the donor countries 
always expect a sense of gratitude 
Irom the receiving countries. The 
donor countries always carry a feeling 
that it is the moral duty of the receiv-
ing countries to follow them and to 
abide by them The receiving country 
on the other hand feels that as the 
aid is without strings, it is entitled or 
at least it has the freedom to act in 
any manner as it likes. This leads to 
tensions in the international commu-
nity. We cannot have international 
brotherhood when such things pre-
vail. Therefore, if we want success-
ful implementation of cur foreign 
policy, we must .be economically 
strong and independent. Therefore, I 
appeal to the Foreign Minister to have 
better co-ordination with the Foreign 
Trade Ministry because it has a dir-
ect relationship with our foreign 
'policy.

With these words, I  conclude.

fawr % tfsrat | t r  * r -

faw % wrt fo r  «rf

t  f a  frcrcfrgfor fo r  W

Wt*ff fNw ̂ EIT £  fcfa *T 'HUlft 1TCJ

ftaff I ,  W&* ^

^  |  n r *  Vt

r> ^RRra? m  

% w fe v r  t ’srr wtstt $

tifrfttrr w?r f a r e  v m  g s  « r f ^ r

«WPT f t  I WFSr jp ran  *rr

^  |  ft? xm fw r m  av

=S5|t»r *FT$ jp F  *J*"t f a r  7? f«F3T *R T-

Tfejfrr T*rqfa qfc^JTT *rrcrr <rr 

T R ft *rTT ffclT I V fC  *T

T^TT I  fa  WK fa w  *r

Tjf̂ RT #7TJff ^  f^TTST 3R5T *PT ŜTT 

F̂TrTT «TT W* s f w  %9T «PT *PTT«T

stott sft ?2rr«f % srfar sffar, #  
■3% ■pNpV’JT ^ j f  ^  T̂ T fj, WTT

% 5TTT îrTcTT |  STT̂

f^ f f  Hfft s rro m  ^ t t  t  \ v f i  *m  
I Wfvr fVTVTVcT ^

%9I $  fw ^T jftfcT t o t o r

%• w n  ̂  ̂ , if W  fvmr 

f«RKm rr % * w m  *rc m  «rr

ÊTWT ftPTT 3ff<W t  •

•3ST̂ T«r % %T 1RT Wt*
J r j

% swr VT1f t  ^

M  v t  t jw w  «ftr
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Otopt sftr frftn rr % ^ r m  %
fg-OTTT ^r TfT «tt i sptt^ t 

sn% f^r t(?m f w f ^  t f
^rm ĉTr | ,  ^ rirfw r % fw ?rr t *  <t> ?r 
3ft ?rr? ^  . r |  ?r T ^ fa *
T O  SBFT̂r t ,  ^TRt fa&F iftfa it 

s m  «fm *ft <=r^rm t t  s r ^
t e r  jTFT <ft "3% rnp O TSfw rnft T

*r grrar t t  sr? T t Trfsrsr TPr
STTcftt 1

zrf f  *Tfar «tft T̂5f | ,  XTJR I  ?F^

f *  frrsr *ft f̂5r=rr % ^ 3% 5rf¥r t  
^rafR t t  £t^ 1 1 X*r fprfa apt s r^ rr 

| ,  *rare |  Srftrsr fir  *r*?r- 
far?rr siTfft <tt t s  t t  
»Tf «Tr, T*Hr % <jftT *r fw « r  n 
t p t  * ft ŵ r̂ rr 1 *t$ *frr Tt wfaT t t  
sr?rrT |  fa  sfTTFf % 5rer?T *r*jft t>  ^fr»r 
Tt ?T qTffT TT̂ ft T^t *F*R ?TT̂  
« tw jt  % focr *rn?t *TTTT̂ r qrst 1 art 
£ *r*f*n r^ rr it mwmwwx* tV s f t  
tt^ t flw?FTr srrferr— Tt ?rr*f-

faSFS? ap?f^T^»PT 1 ^  
? tt ?*r TTsrfor urPRT **ft *fpt, sr* ?tt 
T̂TTT Tt *rf*RT % ?Tfr ^WT,

m cFT sfrrlr %sff sp- ^  q-grr 5Tft̂ rr f% 
5T3T TF ST«f fasPT ?Tff faRTrST I, FT* <TT
*rrf% ?r$f^tift I

**T *ftT srMWt % f*T3T ?HT% TT 
T ^ r  | »Ttfff Tt ch^kt srrrarr I 1

tfwrf vrrt ¥t*rj* v x m f t  i *m
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*pfst *r smrr 7 ^  # 5^  ?»r ^frr 

% ?r»^r gsrrcrr ^ rr^  ^  ^  

p n ? r r

^TTcft |  I JflffT *n3Rt>r)r STfrTSir rr^rar WTT 

? > tt  ^ r f ^ r  art f  ®  m T  T t  w r  t  

tT t» t  1 frsr rr?r t z  ?r*rr * r  

«rn:?r v t  f^nrar *r«r ^?nrrr 1

^r?r ^t?r % t #5t ir  ' r f r s r ^  ?pt 

?r | t  fqrsrfrr, «pr rr^ rrT^ r

f̂ r̂ -crr f  1

^  |  «nr?r % *m

w rm xr ****?&  f«rrPrfr = s rr^  1 

?rwt ^ c f f  ?rr^5 ^  %h t% *v  w t 

f^Tr fwr 'Trf^'Tr^r ^  ? 5 r r t  <tt ^   ̂

<rmr ?pt srlsr %3t^ it  rftr 

f^ q r 1 ^ r r ^  JtfH  f ^ ^ t r  ^  ^

«r tTff%^=rr:T % ^tt srPTPrffer ^  

f*r^TT ?T5ftir ^ ift*T  «ft far

sfto  ^  ?rr«T T T frr  sr^sr $,

sr^r 1 %far?r w  t je s t  ?rrf?

I  fa? ?*tt% *f^?r n  T t^ r  % t w nr?  

t  ir srrfrT ^ ? r r ,

'TifafPTTfT TT ^T% 'T̂TTW
srrrra XWfff Wr%?TT f  I TTTT %ST %
fjTtrfor % TT** r̂r3? rr^ q rf  % ^rt f  w 

i f t  ?*p-ir t < I  i rr^r 

^ «rr far ?r^ w f ?t 3r

far«T7JT TT STTTŜT t  I *PTT =#tST %

t  qrfVar#  ̂f> rr t  »§r sft T t arrcr ̂  1
%fa?ff q fr^ r^ r  t t  3t?r jptp>t f &  f-f^rr

f ^  TTcT * v r o t  T t  OT*TTfir T̂T?T ▼? 

5TTFTT ?Tf T t f  ^  faft*T jftf-T TT 

T f T W  |  I
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«ft USH

^ fT ^ T  % *rr«r ^rr^: *r

gTJR f t ,  *Tf STT3WP I  I gaTT

?r*ft f t  rr |  srs j  r % crrt: $  

srSrfrtfr % T ta r to r  $  T frtc fa  f t  i 

srirfcpr «Fr ^  ^ t t  |  ^
% m \  % I TO? TT̂ -TfcT fiTTO* ^ <T?p ” 

^9TT aFTPTT $  ?TtT ^  *F f% ^  f% f*T^

^  « r ^ j  mm «rr i *rn:cf ^  «r*mr tar 
sit ^ r%  ?r^Jrar ^"t f w ? j  

fo n  i S rfrT  fa??r* ? tt^  ?r^%- t f t  f t  

fRĵ f 1 1 *r*rc ^  wr«r tfk *̂r
&  r*T^TF V *' T flt  I  TT rr-| VKcr %

*« r;e r Sr «rr f  t  < | w  % * r^ a r  Sr sprat 

fflf?r ’t t  3 ^ 1 % ^ r it  * i f t
f  t tt i w fm  s r n  ^  ^

f>«rn: ^  m  *rr?T *t ̂ r z  f ®  f*n%  

fm ft % *?f%  % wrsrR iT  *F«F=ft wft

%*«T €tf^JTcr T t N t  r$m —  

rnp w ^ s f t f a  t  I tftfo H cT ^ r f * n i  

f a r  t .  fawJT % arcrsflf gpfr f ir

^ r r  ’sflf*r, %f% t >fam ^  fircrcrT

^T ?T«f JTf ^  ^  fo  f  *  q *tft TO
* n w ¥  v f s  «pt s , m \  5T*rnr spt% f a *  

t> p  i  t f k  *< r TT r-^ f® j <tt 

f*W T  T£ I S f  %5T % f f  5 % W=5# jftf?T 

^  f t t f t  I aft ^ r  w f a  f*TT^ f*RT q fft 

^  t ,  *  * * r  qrr ff? r *r% $  f f ,  

* r a r  m  ffs r tfan fa  ^  ^  i
\

16 brs.

>awrs*rar ir f lw , tpbf ?rft ^  »rro r- 
v rfw r wf̂ er ^T^T»m fw r  <rr i

2 1 9 Motion re.

qft ^ P rt % f * r r ( t  * r ^  

sffV i Tjsr ^ f r  »m  «tt f% ^frfspr^r

^  fRTt SFS^jft ^n^ rt it ^FT

^ t t  i *Tf i& q wt | — w f c t t  i *r

*̂fT w  «rr—

“Article 1: Each party shall res-
pect the Independence, sovereignty 
and territorial integrity of the other 
party and refrain from interfering 
in the other’s internal affairs”.

$%  sjtt^  ^rrrw  *t ^Tfr «rT~?ftf^r?r 

m *  ^  5TFRT ^TcfT I  eft ?Tf SlfrT ?T?^t 

^T?T 1 1  f * r  ^ t%  iiw s^flr TrrtFrf Jr s tbft 

^  ^TT ^Tf% , Ir f tn r  f*T ?TT^ ^ « r -  

Jr ^ r s r  ^  T^t ^rFsrcr 

^ t  ? ?rf?H ^  «r, ?rr?r

v t  ’f ?  ?ftT ?nr z w h  ^ r r

f^ n r t  1 1  irip ^nrr^TT ^ t  

?ftT W T  ©TPT OPTRT Tfl'fcfT ^ —

Moscow Hails Election;
“Moscow, Nov. 29: The Orissa

Chief Minister* Mrs. Mandini Sat- 
pathy’s eletion was described here 
yesterday as victory for India’s de-
mocratic forces. A report circu-
lated by the official news agency on 
the election said that reactionary 
forces had challenged the candidate 
of the ruling party.**

*HR *ft$ *q*RT TO S*r?PCf%fW T 

w e  aft ftraraRT wrr ot t o  ?rff |  i

%f%5T «Tft F R R T  W  fT^r t  I «Tff Sfft

^r«rw ?rftrf?r tft |  \
— ?rf trrftRfvrirvr fn ^ n fn r ff 

m x  w fsftnm  frq w r irf |  f% tnrr 

<n€f v r  z? *fte*rr< ?ft * w  v $ m  

f% ffNwwwiO srft?wf ^  f t m  f f
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|  STTT 5RT qrff TT $TT
'STPFTT eft T$ST 3TRT*TT f r  SrfMVTRT̂ t 

Tt %i t — *r*r ipt^ err % 

^T ^  Tt Sftiifaw T? ST% t, fTTT- 
•fVĤ t Tg ’H+r) f, %fT»T W  Tt ^ N a  

% ST% fT ^TT* % WtsZ mrRT 
*r 5 ^ r  % sftr fr»ft Tt sftafer «ftr 
frtft Tt fn̂ TO'SfO w  i t*t
sm ftrt TTt̂ Tfcr frtft qTtf? Tt sft*f*pr 
*rr f^ w T f t t ^  t t  s  <rt t t t  
m f*nt *rpmt Sr ^  i

TO Tt ^T SRR tfTCT % tft 
Wft «ft I ^  «ft t^T STTTTTt *T**T5-
sfafa f  wtr q* fws t t  *reft
'Sfr TT PUR Tt CTTT IW^T «TT,
^rfr* T tf w *  ^  f*ranr, *i$t ?tt f r  

Tt Tf^ f̂t ^rfr f̂ r«fr i ..

«ft l&o qo *n*fr? («f.^T) : 

t  f r  T tf «r«r ?r $t j

«ft WOT fa^TTt STOfcft : fTR- T̂§?t

|  f r  Tt vw  t t  t
f r  fro  *nf^r, *rrf*rr ^  =Trf̂ r i 

wK\'of\ % snsnr qr from  fft=>fr i 

^  Tt $*r i j m t  $

w *  Tt ^sthrt ?!ft i

T̂TRRfT fsr̂ STT #

srt v tstt?  Tt n i  * t $ ’r t t  £$ \ 

w  % fsfa ^  t ,  ^  
r o ! ?  11 v r m  &  $ m & vft 

if ftasrr qmftm t t  fsnrr i re st tft 

etr*t H art «n£ m  t t  f r  % 

t t  qrft**r ^  fort i «tt* $*r^ %5rrrf̂ r

5TT̂ T m t  I 3f? q^T *ft STTFtT 11% 
«T i tfhTTTTT % qr *nift sre nf
11 w t u t  % q^s qrfr^TR t t  
3ft2Tf«T $rfhMN?T *Tft fffaT &■* 
?PR grr T5 #5T TT fpfTTT ^t^T % 
f^-^TTT?ffr|5EftT $mr ift^ t^T f^r 
m wq% qerR r̂rqfcT t t  ^n^tr t t
STFSTFTJR T^T TT T^S 3̂T% WT
fmvqrm t  ? ,3qTE*rw f^nr
f^T ^WT % ?'T^ f̂d «ftr ^r% 

r̂gTt’ft fnrrft r r5njFTr if, «r ^  firs? 
f e f t  % mrzr* q^t ^  s rw  ^ t  % 

f̂ FTT m TT 3«rR T̂TqfrT
% ?tft qŝ *t w n  «rr i ^  ^  ? r^ r
?»ft ?T5TT i ^ frr ?ri«r wt t t  |( t  ^

% ?n«T irrt WTrT I -Jff Tt #3RT TT f  ?T
i surer! ^jt tr v tsrt q^r f t  

^  |  fT vrpir ^ rar in?r Tt ^ s t t  t t  % 
qifr̂ RTFT % ?nr«r ?ft^ft % ^nsFsr t r h  

•bill n̂rfcTr § I
SHRI SWARAN SINGH: That is

absolutely wrong. He canot attribute 
this to our friendly country, Bangla 
Desh. It is unfair to us, it is unfair to 
Bangla Desh.

SHRI ATAL BIHARI VAJPAYEE: 
This my reading of the situation.

SHRI H. M. PATEL (Dhandhuka); 
It is at least a reasonable assumption.

srt W£H ftr̂ TTt : % ^bftt
|f— ftr*w r *r snq% ^  ^

TTt T?T f r  ^TTft m?T 5TW
3T $ft ^  t, t t t  %m **m 

Tt ’TT̂ cn ^  ^  tftK imt 
% TT^qfa Tt «ft f?pwft?r arm? % arr?r-
«^r t t % % fWr «^t ansrwf»l i fomsnr
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£*t SfifT *nr*4t]

^  *rnr arrc *r$ s t?  $ $  tit  
srtt ^  «T*r «r fa  m  *mr$r it«f 

sro  crcr tfte 51m  f*n> *r *o th t 

$ 9 r * R f* n m  m  w rr ^  |  far 

Wi*RT fam  «n fa  ^RTT ?̂T ̂  WFflrTT 

% %fa?r vss> % Tnwrsrr f t  I 

*w vnr frwyfii *n$r w r  %

w p t  ir r^ r tit  sg^Rr % *r»% |  

f a  w  w ?  ^  *fV f a  f f

'J?T Apt %sft % ĉTT

®FT̂T, 5PSIT5T ?V?T ^  ^5f Sf̂ y faJTT

^rw^rr 1 ^ r
^  *ft%  ir  $ *  f r o r  £1 1 1 3?r

3 tr fa* fa**r fjt nir 1 1 ?rr* ^  

*tft ^  ^n?r — s*r % fair <rrfagrw 

^Pw rft sftfiwt ?r qfoafa ^ t t  

^T f^ r i

w  ^  to; *r ^ t

I *— 25 »nwt % qrfawiff ^ t t  srra>
sw*ffr *ftf?pfT wt wrenx SRI^r §n

t  I W ft 3"RT— T̂TTcT f*!KT JO T  |  I
§?T& SfTW— *Tf«f* 11 cfferft 3TRT—  
^TPT 1®Rf̂  ^  % I 37<T-<—^TT
SW-WflfK' MlfaWPT % ^  fTRT
^Tf^r 1 * rt $»r ^rrc afPwrtft ^ rfr *r 
m fa^ rw % % ^Sf qftsfor f m
|  ? *R7t f a w r  WflW % srp? *fr 
îCf<WW ?FBJ^fWTOi ^^Wl T

% fsnf #*jtt |w r |  ? fvrwr n̂ansPt̂  
3  ftrjR ft % fasft * t fator 
^  ^RTT I *T̂  fthSF^r 3n§ff «P*®T 
t  f a  ^  s i m  *r faw * r  i m r  
*w m. ftrawr v m  fc fa

m *m  ^ r  ^ tr r  ^rrf^r i 

% far snn: qfrfaRrw n<nftv % n r w  

^  * v n  <r%t ^ i^ r ,  * h r  fk ^ f t  

5rfwfr % |fazrnc % *r sF r̂aftr 

^rrSt * ft g q ^ tir  sR^rr ^  m  

tit f* r  ^ r  fa ^ f t  ^  ^ p r t  ^ — w rf%  

5TT m $ t  1 ftw m  ?nnfi% ^ r  * t  
«lifl ^RT ^TT ^ sft tTRPFSST VFiTlW >̂r 

|̂ TT «JT I

5m* It fa  m  f a r  ?r s?r 
T?r ^nmrrm ^  n-^ * m , fcm  ir 

g-irar fcnr ifr »r̂ rnfr st grwfr̂  % 
f ^  qrTfaPTrq- ffNr sr? ??V «rr?fV 

wrf??T ^7 mwiT w  1 v rf  <rrfa^rrn $

?i»ff w ?rr  f  1 ^rfa^r «wrt ^  r̂t
^r»fR p r  ?r f \  “3% ^*r ^

^ fV  ^r<fm v r  ^  % W  f a r  g*rrc

W 'Tr $T f̂̂ TSTPT ^TT T t— T$ %\£- 

jfl-fcT^ ^JTcTT ^  q-f W<=f

sfT f ^ i f -  i m  ?T*rr, m  i r f t  «fr 
?nr«r^r *ir t o r  ^ rr ?TT=rr 1

^<rrw w  *r fr tir , *t
sr*m %?r % s rr# r w  * rr* rfrr m ^rr, wir̂ r 
v frz rrft % «rw r 1 t f m rfk v r % srfffw  

T ^rr ? rfa !T  ^  % ? rr^  ^  w n ?  

^ s t fflf«rf ?TffT— wm *r*fc&n 
% T«rr «n— f w n  ^nr % sr̂ ^r* tit  «nfa"

JCfTRf % iftfwt ^  fTffl % W>F fart

*m ? 1 * > f f  wrr w r  « r r ? fa # ir

%wr «ft %«n^* % ^

« r» t f w  I  * y *  m & m  4 % 

i m  *F>t ^n r w r ^ r - ,a n ^  f t  ^
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*  f*r?FT> t>  tftrrr Tr<rr & 
«r> tfrr5?r TfG r̂ror *r srqr ^  ^ r tr  

% tjrTTsrfacar T t fa^rr wr>rr |  ?rr sfr 
r r  fir'T'TV Trf?& i %fr?r srnr# 
t  fa  ?T9Î r % ?THT* t p T ^

% ?fter % $*r sft ot ftrTtsr ?r#r fTTT i 
^  t t * t t  fattsrt 5R==Trqr t%  tt*t fp t
fe f «T* I T ^T t TT TTTFFrr SFT*T f —
*t? srrer f«r % *rfr ?rft t£ t 
^ t  fo n  i %*j *r> t t  5*r ^ f e r n
% ST̂ T?T TTfr v̂TT ?T% I r r  ^TT fa r  
^TT SPTT f r  jf*T JJrTIf%3T fT9r?3T % ST^T

11 q f *rprrr — sr%?r o t *TT*prr—  
1949 *  jf?  Tr? 2r ift mr *rr srV t ir i 

o t <fasrr # f r  fr*fr *«r Trsr tt;*- 

fcr % ? r f t  % m v  sr# *%t ^mri m

SOTft, r̂fSR- *T̂ T 3T»T?TT *  5T?3T 
% t o t  tt  w  <WFt Ttfarsr i?t 3rr 

11 waft ?ft *r g w l
sjrftrOT Wfrr ? r^7  ^  ^ t  *?fr t? t 
'5TT w r  i $  ^7f*rr f r  Prtw »rit s*r 
srrer T t stotst st# far s^ft s fto t 
ttc t TT?t o t farTtsr ot> ^  f w  i 
^ r  crt srtf*<ffaT o t m m  I  ^  *rrc 

t  s iw to r ?foF?r % srarnr
^  vfT% OT TF^T 5RT *n“ f̂ RT* T?5T *nTT
*tt f r  fasft f̂t ^ t % slsr % tt 

snrft ^  ® $ tft ^nUrrr» 
?ft t  f r  t ^ t  % t t

f a t f t  *s r  T t  efc?t TT V% O TT f t  ^

f> fr ^T%T , r r  f *  
*£ 5 T ^  ^ F T  % ^ T  *  *ft T fr^ T  
t o t  ^ C t  11 ^nr cH? ipnE^i 

2820LS—8

’T^T 3r«FTT %9T ^t T̂T OTT

^  ott T rfO Tcrnr ^  strt f  cr

*  firerrr f% tft srnwr t t  

t i t  ^ r r  t t  i % to = tt g frfon  »rejt 

^terr ?Tft ârr̂ t 5rf%qr m j  f r o t t  

% w w  *  ^»ft «rr?nT f^nr?fr $  ?ft 

Uf |  I ^  fHTST̂ T f  w

«r>r *rr f? rr  f w  11 fe t r :^? 

t t  tin f^ r r  1 1

<̂FTT ?̂T % «ft rrr ^  Tf̂ ft ‘3TT%rr 
fT fjR  f̂cfCTt TT ?ITT ’SpTRT W et 

f  *3̂ T ^  * OTT3T#t 3F?V TT
sftfspT j fjf $rnr% t t  ^ tk t tsot%  

Tt ‘XKXxt qfr $  i -3^  g-inT %SFT Tt 

T̂fTT ŜTT OT T̂TrTT 0 ^  TT^t ^
fTtrr ^  'TTTr |  ?rtT snrt jt t r pt t

TT f̂ T ^fTTtlT f̂tT TTfTRTR f̂ RTT" 
f^^TT TT fTTff t  I

5TT6W t i t  #qFT -H'H f ’Trf^R?^ 

Tt T̂TTTr TT*ft W *  % %TTT %
t i t  RTfrrrsnrT f̂eft ?^ft ^Tf?rr |

tit wj?t m îwr ( s r t t )  ^  

TfH4#r ■■nr f* r r ?

t i t  m m  wrairtft ^  f w

Tfreitflr JT#t I  ^  STNOT P R  T ^  

Tfr#?r 1 1

^  ^  $pft t  ^  vr?t 

inrt *  sr?r*r f t r r  ^  ?ftf%

o t fsrarkwr t^; 1 Tt T^Vit t t ^

OT ff?r fft*TT ^Tf̂ cr \ T̂TOTT Wtit
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ssr % smft 11  w ?rro 33T

$RT 5TPT I
% 3TFTT # T  ?T̂ t |  fT ’fHTT *|fW5? St 
srft i sre sm^tTT Tt ?f t  sjt% ^  tr*> 

$srr ^  *i£t 1 1  %rr t ^̂tt t  f r  

?rr*r si*Ht t t  tt*? tft wfar

qr fa^RT I STrfar *far ^  #TT 
*t OT f?TT %W, # fa r  ^  $*Rt
qr ?̂r, Ti n̂ftfcTT \fcz *t. .  (m *- 

WR) . . tfTS % fa n  %*T— ^  
<fcft fa^sr fftfo * t |  ^TTT SFfSTSR ^ t  
TT ?TT?TT I t f tw f  if t̂cT TT ̂ FRT 
ft?TT |  I fRTTt f̂tfW TT

^Tff^ TF? % ffcflr t t  tsttt sftr 

tps* t t  f p  **ft srm $ t  f r  $q *nfar 

^  % 7T5RT $ff, tfffiT f̂cz: % <Hl«M*«IY
^t I fPT STTTcT Tt ^*r, wto st\t smftaT 
Tt qfof % ST? Tf% vTFTT I SPR
farsr ?ftf?r w% ^r^nrr ijfcft t  <tt ^

I  fftr WK *fi£TOT *fift fWt
<ft faq*T I  I

SHRI C. M. STEPHEN (Muvattu- 
puzha): I am happy that this House 
has been given an opportunity to dis-
cuss our foreign relations. The spee-
ches that have been made from the 
different quarters have projected dif-
ferent approaches to the question of 
international relationship. On the one 
hand there was some criticism that 
the Simla agreement had proved to be 
a failure and it was bad; on the other 
hand there was criticism that in the 
matter of so-called neutralisation of 
our relations, improvement a  rela-
tionship with America, we are com-
mitting an act o t slide back from the 
policy we have been pursuing. An-
other friend of the CP(M) charged

u8 with inaction in the matter of nor-
malisation of relations with China. 
Different points of view have been 
projected. I do not want to cover all 
of them. But it is clear that 1972 is 
a memorable year for India, not 
merely because of the atmosphere of 
detente and normalisation in the in-
ternational arena, but because in the 
different areas where India is particu-
larly concerned, eyentg have happen-
ed which have vindicated the stand 
that India has all along taken. Look-
ing back to the year when we got in-
dependence and the period during 
which the basic concept of our foreign 
policy was evolved, you will recall 
that India took certain definite stands 
with reference to certain internation-
al problems like the African problem, 
West Asian problem, Vietnam prob-
lem, the problem of admission of 
China into the UN and so on. Recall-
ing the stand that we have taken the 
developments that have taken place, 
we have got justification to draw grati-
fication' that the events hav" proved 
that the stand we have taken is the 
correct stand and the intei n*.t onal 
forces are moving in the direction we 
have indicated. The detente of which 
we are speaking now is also the line 
which we have been indicating. We 
were against blocs and confrontation. 
We have been pleading for coopera-
tion between big powers and other 
powers. Now the compulsions of 
different countries, be it America or 
others, have taken those countries to 
a stage in which they have to extend 
their hands to one another and create 
conditions of normalisation, without 
detracting from the basic stand they 
have taken in regard to other prob-
lems. If detente is a thing which can 
be desired, if the spirit of cooperation 
and understanding between America 
and Soviet Union and between Ame-
rica and China could be welcomed, 
if detente is what we want, certainly 
it follows as a logical corollary that 
avenues of detente will have to be 
explored between India and America. 
I eSnnot understand the Nervousness
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with which this development is being 
approached by some friends A sort 
of understanding does not mean the 
disavowal of the policies we have 
been pursuing. We aie not giving up 
the anti-imperialist stand; we are not 
giving up non-alignment; we are not 
giving up our stand in regaid to Arab 
countries or South Africa and apar-
theid. Keeping firm in these basis 
stands, the question is, whether or not 
we can have normalisation with re-
gard to other countries I have noth-
ing more to say about this.

My hon. friend, Mr. Vajpayee, as 
could be expected of him, went at a 
tangential force against the Simla 
agreement and the subsequent deve-
lopments. Listening to him, I have 
been feeling whether he was really 
happy with the developments that are 
taking place or whether he is sorry. 
Although he said he was sorry, I 
could feel a sense of satisfaction in 
him lhat the Simla agreement is go-
ing into rough weather. Is it really 
going into rough weather or not is 
the question. It depends on what we 
expected of the Simla agreement. Did 
we expect a miracle that overnight 
everything will be normalised in the 
sub-continent, that all these questions 
of delineation, fixation of internation-
al frontiers, withdrawal of troops, ex-
change of prisoners of war, recogni-
tion of Bangladesh by Pakistan, etc, 
will be solved overnight merely be-
cause the Simla agreement was sign-
ed or is it that the Simla agreement 
was just the opening of an era where-
in the period of bilaterialism could 
be started? Bilateralism was the 
fundamental of it. Bilateralism pre-
judges and denotes that things have 
not been settled. If everything has 
been settled, there is no question of 
negotiations. Negotiation means things 
remain unsettled; negotiation means 
things may g*st into rough wheather- 
Therefore, this sort of unholy glee 
which has been demonstrated in cer-
tain quarters is, if I may say so, 
unpatriotic and most uncharitable.

Now, after the Simla Agreement 
certain things have happened which 
are to our satisfaction. Looking back 
a year back, what happened when the 
confrontation wus taking place? In 
the United Nations 104 countries voted 
against the stand of Bangladesh. 
Many events have taken place subse-
quent to that Bangladesh has .been 
liberated and it has become a sover-
eign country. Now what is the posi-
tion? In the place of 104 countries, 
which have voted against Bangladesh, 
now 95 countries out of the 132 coun-
tries who are members of the United 
Nations have recognised Bangladesh. 
Now when the question comes before 
the General Assembly, instead of vot-
ing against that, we find a unanimous 
lebolution being passed recommending 
that Bangladesh be admitted to the 
United Nations. Is it something which 
Js brought from the heaven? Or, is 
it as a result of the developments 
which have taken place subsequent to 
the confrontation, passing through the 
Simla Agreement, passing through the 
bilaterialism which has been injected 
into it?

International 230
Situation

Shri Vajpayee asked why we did 
not oppose the Argentina resolution. 
Why should we oppose that? It sim-
ply says that the Geneva Convention 
be observed in the case of prisoners 
of war. It also says that steps be 
taken for the normalisation of rela-
tions. According to us the pusoners 
of war should toe cxchanged according 
to tripartite discussion. China itself 
has taken the stand that Bangladesh 
cannot be admitted because the Gene-
va Convention has not been observed 
and the resolution of the Security 
Council has not been implemented. 
That resolution can be implemented 
only by that party to which the pri-
soners of war had surrendered. That 
means, by that contention China has 
conceded that the surrender was to a 
unified command. If the surrender is 
to a unified command, it follows as 
a matter of logical position that it 
must result in discussion. The Simla
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Agreement also stipulates that discus-
sion must take place concerning the 
prisoners of war, whereas the Geneva 
Convention does not stipulate discus-
sion for the purpose of exchange of 
prisoners of war. So, a new element 
has been brought in by the Simla 
Agreement. Whatever may be said 
about the Simla Agreement, the dis-
cussion has to take place. Therefore, 
the international convention has been 
altered to that extent. The question 
is between whom and under what cir-
cumstances the discussion must take 
place. Once you concede that surren-
der wag to the joint command, it fol-
lows that the discussion has got to be 
tripartite. This is really where we 
have scored

Shri Vajpayee said that all eggs 
have been put in the basket o,f Pakis* 
tan. Which eggs, 1 do not know.

SHRI ATAL BIHARI VAJPAYEE: 
I said Mr. Bhutto.

SHRI C. M. STEPHEN: Let us con-
sider one thing. The implementation 
of the Simla Agreement would depend 
to a very large extent on the forces 
that operate in the different countries. 
I am asking a question. Suppose the 
Jansangh which believes in jingoism, 
is really a powerful party in this 
country. Would it be possible to go 
the way we are now going? Would 
it be possible to restore the atmos-
phere of peace in the sub-continent? 
I do not think it would have been 
possible. So also, if Jamait-i-Islami fe 
powerful in Pakistan, Bhutto may 
have his own difficulty. The question 
is whether any attempt is being made 
or not to implement the Simla Agree-
ment. The difficulties there will be. 
Bilateralism suggests that difficulties 
must foe overcome by discussion. At 
the stage of the very first obstacle, 
are we to throw out the Simla Agree-
ment?

I am not surprised at the plea of 
the Jansangh that the Simla Agree-
ment is dead, because according to

thfem it Was a Stillborn child. At the 
lime it vtas bom Shrimati Indira 
Gandhi was accused'of infanticide. If 
it is not yielding results, there will 
have to be patience, The question is 
whether we must have peace in the 
sub-continent or not. If there must 
be peace in the sub-continent, the 
stronger party, the stronger country, 
will have to play its own roJe 
and carry on without surrender-
ing its basic right and basic 
position* which it has taken. We have 
not surrendered an iota of the basic 
position that we have taken. We have 
not surrendered the position that pri-
soners of war cannot be surrendered 
unless Bangladesh also agrees to it. 
We have not surrendered the position 
that a tripartite discussion is a pre-
cedent to the normalisation of rela-
tions. But Jor Mr. Atal Bihari Vaj- 
payee to say that in order that wes-
tern area must be delineated Bangla-
desh must also be at the table is a 
contention I just cannot conceive of. 
How is Bangladesh concerned with it? 
How can Bangladesh, a sovereign 
country, come into the picture when 
we are discussing the delineation issue 
between sovereign India and sovereign 
Pakistan. Bangladesh cannot come 
into the picture.

SHRI ATAL BIHARI VAJPAYEE: 
Obviously, the hon. Member has mis-
understood me. I did not say that 
Bangladesh should be associated with 
the talks now being held between 
India and Pakistan regarding dsliea- 
tion. I said, for an overall settlement, 
Bangladesh must be a party. Bangla-
desh should have been present at 
Sim In Otherwise, we should not 
have talked to Mr. Bhutto.

SHRI C. M. STEPHEN: That is 
what I am saying. Therefore, a piece-
meal discussion is possible. An over- 
all settlement will finally come as a 
result of the piece-meal discussion.

The question is, whether in this sub-
continent, an atmosphere of peace 
must be injected, and for that, the 
Simla Agreement is the basic thing 
and we do stand by the Simla Agree-
ment.



Then, a very vital point was raised 
by my hon. friend, Shri Dinesh Singh, 
about the arrangement of detente bet-
ween the super powers. The super 
powers come under that arrangement. 
Bjit with that arrangement, I fee 1, the 
problem of the developing countries 
are becoming neglected. The prob-
lem of South Africa remains as poig-
nant and painful as ever; the problem 
of South America remains as poign-
ant and painful as ever. The deve-
loping countries are being neglected.

When it comes to that position, 
when the arrangement oi detente bet-
ween China, Soviet Union and Ame-
rica is to the disadvantage of deve-
loping countries, India may have a 
new role to play. On the internation-
al front, the African countries have 
their own African Countries’ unity or-
ganisation; the American countries 
have their own American Countries’ 
unity organisation; in Europe, a new 
sort of arrangement is emerging. But 
coming to the Asian countries, not 
only there is no organisation worth 
the name but different countries are 
at logger-heads. This is the position. 
We may have to solve that and the 
Asian countries will have to find their 
own place. For that, this atmosphere 
of detente has got to be developed in 
a forthright manner. For that, an ar-
rangement will have to be forged with 
China. How many times we may at-
tempt is absolutely do question. There 
is no question of inferiority about it 
because the two major countiies of 
Asia have got to come together. And 
that is the absolute necessity of the 
day.

The spirit of detente which I may 
say India initiated even at the time 
of confrontation through its policy of 
non-alignment and understanding is 
now bearing fruit. Let us not in a 
chicken-hearted manner do anything 
which will weaken the spirit of de
tente but we go on to do everything 
in order that in the sub-continent we 
may come to a settlement of peace 
and such arrangement so that econo-
mically we go ahead. The forces of 
anti-imperialism, anti-neo colonialism,
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may be strengthened and developing 
countries may be given a helping hand 
to progress and a world of peace and 
prosperity may be ushered in.

With these words, I congratulate the 
hon. Foreign Minister for the policies 
that are being pursued by the Gov-
ernment.

SHRI V. K. KRISHNA MENON 
(Trivandrum): Mr. Deputy-Speaker,
Sir, the Government in its wisdom 
has said that this debate is to consi-
der the international situation. Of 
course, it is natural that the main 
spokesman, the Foreign Minister, 
should deal only with such aspects of 
it as are possible to be dealt with 
within the time at his disposal and 
also, perhaps, within the limitation of 
field that belongs to him.

It is not possible for any Member 
in this House to ignore the fact that 
we have an audience much vaster 
than this country while dealing with 
the international affairs. Without any 
disrespect to anybody on this side, we 
cannot treat Jhis as a party affair, 
not even the ruling party, and if that 
is done, when there are retorts from 
the other side, it becomes a skirmish 
in this way. (Interruption). Legisla-
tors, public men and public opinion, 
generally, cannot be as educated on 
International affairs as they should He 
owing to the vastness of the prob-
lems, and we should not add to the 
confusion.

The Foreign Minister has made ft 
difficult by laying down a dictum that 
there is detente in the world; he 
means, in the world and not in any 
particular country; that is to say, re-
laxation of tension. With great res-
pect and without being unduly criti-
cal, I would say that I have experi-
ence of similar detente in the last 15 
years so many times. That is to • *y, 
it is almost a condition of internatio-
nal phraseology. You bend some mus-
cles and afterwards there is relaxa-
tion; as is the human body so is the 
body politic.

16, 1894 (SAKA) International 234
Situation
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Now, what is this detente that we 

have? I yield to no one in saying 
that perhaps the most important event 
since the conclusion of the Second 
World War is the undoing of the bro-
ken speech, the relations between the 
two independent sovereign countries 
of Germany, first of all, the recogni-
tion by the countries in the Western 
alliance Qf the German Democratic 
Republic ad a sovereign independent 
nation; and the second, recognition, 
not in so many words but in fact, of 
the Order-Neisse frontier on the cast, 
thus solving a question which could 
not be solved by the conference of 
four Powers; the agreement between 
two Germanies, more or less, cut 
through all that and the very dis-
puted frontiers of Poland and the 
position of East Prussia—all have been 
almost settled overnight. I think, 
it will be relevant and only appro-
priate that the world should recognise 
that the initiative in this rested with 
the Soviet Union. It is quite true that 
at the right time the West Germany 
responded. That initiative Has fruc-
tified and today we have a situation 
of comparative ease. I would hot say, 
undoing of the broken speech; it rp- 
mains to be seen; if this progress is 
in the way of, I  would not necessari-
ly say, liquidation, tout dwindling of 
the NATO,—one of the great war 
combinations of the world thereby di-
viding Europe into two and the World 
into two,—that is a great achievement 
which has taken place. (Interrup
tions) .

The most important problem left 
unsolved in this German issue is the 
problem of Czechoslovakia, not in' the 
way the gentleman there think* but 
in the way that there can be no peace 
in Europe until the Agreement of 
Munich is rescinded. (Interruption*) 
German population were shifted about 
at that time; neither Czechoslovakia 
nor the rest of Europe will sit quiet 
until this matter is resolved. In that, 
this country, In the pre-Independence 
days, had a voice, though not an effec-
tive voice but a voice in the world to 
express.

Secondly, we should draw our own 
attention to the fact that between the 
Democratic Republic of Germany and 
Poland, there is no passport or Visa, 
there are no currency restrictions, 
while here to go from U.P. to Ben-
gal one must have a passport now-a- 
■days. Between these two sovereign 
countries which attained their matu-
rity at cuflferent periods and which 
have ditttrent policies on many mat-
ters, there are no restrictions with re-
gard to people’s movement. A large 
number of Germans are working in 
Poland in the same way as the Poles 
are working in Germany on account of 
shortage of labour. It is an example 
set by two socialist countries m tha* 
part of the world.

Then we look t0 the third aspect 
of detente; the Foreign Minister no 
doubt, on account of lack of time, 
did not perhaps refer to that. I ask 
to be excused. There is certainly no 
detente m regard to Indo-China. We 
have seen in the last 15 years, in the 
last 20 years, so many times the Uni-
ted States had committed itself to 
pledges only to break them. Not so 
long ago, the American representa-
tive came to Geneva for the Confer-
ence and sent for the French Ambas-
sador. , (Interruptions) At that time 
also, having agreed to the final aot, 
they repudiated it the next day. I 
am not a prophet of doom. But, 
even if this agreement is signed, I 
am more concerned about what 
happens after the signature. That 
is to say, whether the whole parapher-
nalia of war, the men, the equipment, 
its a?roplan/es, its! ships and everything 
else will be moved from that area and 
whether war by land, by sea and by 
air will stop, war by all methods, 
and then, only, there would he peace 
and there is as yet no sign of it. There 
is nothing in the drama of the last 40 
days. When two great countries ini-
tial an agreement, how can they re-
pudiate it afterwards? There can be 
questions of numbering of paragraphs 
and things of that kind but the basic 
principle is that once the treaty has



been initialled, I have not known any 
case in international law that it has 
been repudiated and there is no in 
formation till this afternoon that the 
United States is going to sign the 
agreement as it stands. It has pro-
bably served its purpose for whatever 
it was worth, since the elections have 
been over.

There is no country in the world 
which desires a peaceful end to the 
war in Vietnam than the Vietnamese 
themselves and they have gone out of 
the wa  ̂ to m«*et the situation. Fur-
ther more, after having initialled this 
agreement, what takes place? Even the 
agreement reached in 1959 said that 
they will not bomb beyond the 20th 
Paralled but that was violated. There 
have been more bombs dropped in 
Indo-China, more than three times the 
bombs dropped on all the three fronts 
in the Second World War and other 
diabolical weapons were used and that 
makes the non-user of the atomic 
weapons somewhat less important 
than otherwise. So, the war goes on 
and the war in principle in South Viet-
nam is diabolical in character since 
the initialling of the agreement and it 
ic for us—we are also realists in this 
matter. While welcoming any small 
mercies there are, any kind of easing 
of the situation there may be, it is for 
us to assess whether after the agree-
ment or the actual supply of air power, 
equipment and so oft to the Thieu 
Government, to the Saigon Govern-
ment which makes it the third air 
power in the world, larger than ours, 
and next only to the United States and 
the Soviet Union has stopped. Now, 
where will they go? Supposing there 
is a signing of the agreement, are the 
Amercians going to hand them over 
to the new United Vietnam? No. The 
idea is apparently to create territory 
which will remain there permanently 
as South Korea was and that is the 
problem with regard to South-east 
Asian American imperialism. To put 
it in other words, since you would not 
give me very much time, unless there 
are definite indication:—I do not say
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proof, but indications that the essen-
tial nature of their imperialist ap-
proach has changed, it is not time 
for us to feel that there has been a 
real relaxation. So far as that is con-
cerned, you take one part of the world 
or the other. Take Latin America. 
The monopolists of the world, the 
American imperialists operating 
against the Chilean copper interests, 
confiscating their goods and what is 
more, reduce their currency to what 
it is and freeze whatever deposits 
they have and they are trying on 
Chile what they tried and failed in
Cuba. Now, it may be that the Chi-
lean Government may not fail be-
cause it has a presidential form of 
Government which may carry on for 
six years without anything of the kind 
which has been done in Tamil Nadu. 
But that does not mean that they could 
carry through popular measures they 
wanted to do. But the attack on Chile 
to-day is an attack on the economic
level. In a different way, it is the
same as the attack on Vietnam.

In Cuba, the Cubans perhaps are 
more carefuL They did not wait for 
these things. They took over every-
thing, whether it be hotels, motor 
cars, whatever it is and immediately 
went into educating the masses so that 
there is no illiterate people in Cuba 
as we have.

So, the attack on the Latin Ameri-
can continent, either be it Peru or 
Chile or Cuba or in the rest of the 
Caribbean, is to-day far more intense 
than it was and it should not be for-
gotten—sometimes people think that 
America has developed imperialism 
only after the Second World War— 
that America had an empire in South 
America for the last 130 years and 
treated it as a colony, even much worse 
than Pakistan treated East Bengal. 
That is why they hate them so much. 
Therefore, she is not a new person In 
this matter. It is not sufficient to 
make this perhaps interesting to say 
this way but we must look what we 
have to look. The United States has

16, 1894 (SAKA) International 238
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got bout 4,300 bases in the World—In 
other people’s countries. They are not 
bastions of peace, they are portals of 
war. And, unless there is some indi-
cation that there is going to be liqui-
dation of them, or there is going to 
foe a change in the position, we can-
not just be thinking that the world is 
a t peace. Now, these 4,800 bases are 
intended as an attack on the Soviet 
Union, and encasing them that way,
00 account of the power of that coun-
try, and what is more, there is con-
siderable popular support, let America 
make no mistake about that. Even 
those who are against Soviet Union 
admire this, because there is a general 
feeling that numbers of people have 
come to the economic and political 
reality of freedom and enjoyment.

That takes us to the other question 
to which the Foreign Minister made 
a brief reference, namely, European 
Security. It is n unfortunate word. 
European Security is not just Euro-
pean Security, it is world security.

During the last 60 or 70 .vears two 
wars have devastated the world; they 
began m Europe, mainly centered in 
Germany.

So far as India is concerned, for 350 
years, every war in the continent of 
Europe had an echo over here in our 
own continent. When France and 
Britain fought, there was war in this 
place also and Europe, all along, has 
been a magazine of the war the whole 
time and therefore the peace of Europe 
is something that is not a question 
o£ race or country or continent, but it 
is something which concerns the world 
as a whole,—apart from the fact that, 
with the exception of the USA. if it 
is thought to be a part of Europe, as 
part of the NATO alliance,—-there are 
very powerful economic strings of the 
world which are vested in this coun-
try. Over and above that, new fac-
tors have arisen to which our country 
has paid very little attention.

There is enormous volume of immi-
grant labour in the various countries

Of Europe, living in conditions which 
not only border on apartheid, but are 
apartheid. That is to say, 11 new 
'situation has arisen in regard to immi-
grant labour in these countries which 
only certain sections of the nation
oppose. That is a problem of very 
great importance for us because we 
have also Africans in far lesser num-
ber.

When we look at Africa what is the 
position? War is being waged upon 
the black people of Africa. What hap-
pens in Mozambique and Angola is
war, almost on the side of war in Viet-
nam, though they have not used the 
same weapons, where the Mozambique 
people have brought under control
one-third of the area, and, some of
these people are people of Indian 
origin, though they are Mozambique 
people, they don’t  at all have any re-
lations with our country.

Now, these liberation movements to-
day are not receiving even our mental 
alertness as much as it used to before. 
It is quite true that Government policy 
supports the African position in 
Rhodesia, there must be majority rule; 
it is quite true that we are seized up 
with apartheid and so on. But, it 
does not strike us that large numbers 
of people, thousands of them, have 
been uprooted and taken away from 
their homes to far away Bantustan, 
not only losing their property, but 
losing everything. And. what happened 
in Africa is something that never 
happened before.

Over and above that, we are not 
conscious, diplomatically and politi-
cally, of the effective changes which 
have taken place. Even in the revi-
sion of international law, in fact, by 
the decision of the United Nations 
recently, they admitted certain colonial 
freedom movements as observers in 
the United Nations. The/e was a 
time when the question of the Indians 
in South Africa was discussed, some 
5 or 6 years ago. There was a fight 
for 6 or 7 years and it was said that
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it waB an internal matter. Today these 
liberation movements have representa-
tives in the United Nations, not as 
members, but as observers. This is a 
big advance in the whole interpreta-
tion of international law, recognising 
what we said at the time of Algeria 
that ‘Sovereignty is in people’, only 
latest by the lid of imperialism, and 
when we took that, the people became 
free. These are the great advances 
that have taken nlace. But 1 regret to 
say that our relations with Africa or 
the African people are not as good as 
they should be. The fault may be 
ours or may not be ours; that makes 
no difference. But the fact is Africa 
is an emerging country, and contrary 
to our schoolboy®’ education, it is not 
a country emerging from barbarism 
but a country with an ancient civilisa-
tion. Therefore, I should like to say 
that I shall, therefore, be very happy 
to think that the Foreign Minister will 
be able to announce somethin;- in this 
regard, because I saw in the news-
papers this morning that we have gone 
into some commercial relations with 
Tanzania or what was formerly called 
Tanganyika for whose emergence 1o 
freedom at that time we also had made 
our own contributions, and I hope that 
this Rs. 50 crore agreement is a line 
of credit which would enable that 
country to be free and to develop for 
itielf without political interference 
from other States. A great deal more 
can bo said on this matter, but since 
there is not much time, I shall say 
this only.

A great deal has been said about this 
place which Government chooses to 
call the Indian sub-continent or the 
Indian peninsula, I suppose. There is 
nothing worse in geo-politics than be-
ing a peninsula, because we have 3,600 
miles of coastline and added to this 
vast landmasses on the other side to 
be safeguarded from attack. In this 
situation* ;the most important ques-
tion is not whether the Simla agree-
ment is working well or not. I think 
that everybody has got his own opinion 
about it. X said at that time, and my

view at that time was that Govern-
ment had only claimed for the agree-
ment cessation of.war, return of the 
territories and the desire to talk, but 
the main questions had been left over. 
But I would like to submit, that from 
official sources or semi-official sources,, 
this rather very loose use of the words 
‘international frontier’ is something 
that is going to create a lot of trouble 
for us. The history of Kashmir is one 
where we have used phrases without 
being careful about them, and without 
being precise, where we have allowed 
borders, verbal borders to be very wide 
in that way. The only international 
frontiers of Kashmir are the frontiers 
of that Kashmir which was under the 
suzerainty of the Maharaja and no 
other international border.

There are any of us including some 
of my hon. friends who say that well, 
we must recognise realities now. If 
recognition of realities means that the 
aggression of 30 years old must be 
conceded, then I submit that that is a 
very dangerous proposition. What is 
more, if the cease-flre line were mov-
ed 30 miles up ot down, we would be 
solving no problem, because the same 
armies will be there, and we shall 
have the same question of infiltration 
the same question of jehad and the 
same question of everything else.

Over and above all that, the situa-
tion that has developed is that Paki-
stan has conoaded to China 2,200 miles 
of territory in the Karakoran and 
Gilgit areas, and that has brought 
China right on us. Time does not 
permit me to develop on this point 
any further.

When we are talking about detente 
I feel that we must also think whether 
we are going to the Congress of Vienna 
when the Czar talked of 'My Christen-
dom and the Fatherhood of God’ and 
set up a tripartite alliance, that is to 
say, we must consider whether there 
is not any emergence of a new balance 
of power, whether the United States is 
not playing with' China in order to 
balance It against Russia and thus
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[Shri V. K. Krishna Menon] 
create a situation which will be to her 
own advantage, so that the same posi-
tion would ren>ain.

1 come back to the situation again
so far as Viet Nam is concerned, and
I hope that nothing will be said by any 
responsible person here, thinking that 
this is peace. They said three years 
ago ‘This was peace’, and I remember 
that on that day m New Zealand, the 
newspapers came out with big posters 
that that was the end of the war, but 
the next morning, Mr. Dean Rusk had 
said that nothing had changed. So,
until this is signed we cannot say
anything definite, and after that is 
signed, we have to see whether these 
people go out or not or whether there 
is going to be a Saigon territory as 
such. If there is any unity in South 
Viet Nam, then the United States can 
go out. This has nothing to do with 
normality or abnormality. Every coun-
try wants normal relations with other 
countries, and alter some time rela-
tions become normal. But the nor-
mality of the United States is 
different from our normalities, and 
we have got to find a middle way 
where these normalities are bearable. 
That is why I say that we must draw 
some index by which we can say that 
there is no attempt at economic domi-
nation and there is no attempt to 
build up bases in other territories.

Finally, I come to the question With 
regard to what is popularly but loosely 
said as the Indian Ocean being an 
ocean of peace or something of that 
kind. I have never been able to 
understand this. Seas are always 
peaceful; it is only when you ptrt ships 
on: them that somethin* else happens. 
We are a littoral State with a coastline 
of 3,600 miles, and our neighbour 
Bangla Desh has also got a vast coast-
line of over thousand miles, and one 
day I suppose when the relations 
between our country and Burma are 
slightly better than what they are now 
that coastline will also come in and 
it will all become a part of that area. 
The only way to ensure peace in this 
area is to have a strong marine arm,

or naval arm. Unless our marine arm 
or naval arm is strong enough in this 
part of the world, which today is not 
as much as it should be, we shall not 
be in a position even to know whether 
there are any foreign ships In this 
ocean. That is literally true. But it 
is not necessary for us to embark on a 
naval building programme with the 
weight and tonnage of other powers. 
But we must at least know what is 
happening in the world. Therefore, 
until the naval arm of this country 
sufficiently extends, until its electronic 
apparatus enables you to probe and 
find out who is and who is not doing 
what through the process of under-
water photography and other devices, 
as only a few years ago the Americans 
offered free and gratis, for sounding 
of the Indian Ocean, you cannot have 
one officer there whose job is to ring 
the bell.

DR. HENRY AUSTIN (Ernakulam): 
One of the striking phenomena an 
observer of the international landscape 
today sees is the mighty impact, the 
emerging scientific civilisation makes 
on the relations of the various coun-
tries. Opening the debate on inter-
national situation the External Affairs 
Minister presented to us a picture of 
the international situation today, and 
that picture has been—I do not know 
why—characterised by my hon. friend. 
Prof. Hiren Mukherjee, as a simplistic 
formulation. I think his picture or 
assessment of the situation reveals a 
sense of idealism without any illusion. 
From his assessment of the situation, 
he was trying to brief us or place 
before us the picture of the emergence 
of a climate in international relations 
where a palpable relaxation of tensions 
is visible, and this has engenderal a 
spirit of detente. My hon. friend, Shri 
Krishna Menon. however, has been 
belittling or de-emphasising the signi-
ficance of this detente.

It is true that in the bourse of inter-
national relations there is the ebb and 
tide of peace and war. But new it 
seems a realisation awareness border- 
irg on conviction has been dawning
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on world leaders, about the ability ot 
science and technology to further 
strengthen, consolidate and subserve 
national interests, without prejudice 
to their respective ideological postula-
tions. If this was not a factor, it is 
just not possible that overnight Ger-
manics and Koreas, leave along major 
super powers like the US, the Soviet 
Union and China, are getting closer.
16.53 his.

[Shm N. K. P. S a l v e  in the Chair]

Therefore, the point to note today 
is that in a way one of the major 
foreign policy formulations ot this 
country, namely, friendship with all 
countries, is fructifying, yielding divi-
dends. It is the very consummation 
ot what Pandit Jawaharlal Nehru 
stood for. He addressed the various 
chancellories of the world impressing 
upon them that the cold war would 
never yield the desired peace. Our 
steadfastness and adherence to this 
policy of friendship with all countries 
has certainly been a major contribu-
tion towards peace; at least putting 
this idea constantly before the inter-
national scene. When therefore, today 
the bi-polarised world which was ar-
rayed itself in opposite camps, lead-
ing to cold war, leading to death and 
destruction in different parts of the 
world, tries to come together, whatever 
may be their long-range goals, even as 
a temporary measure, it has to be ac-
cepted; and, we have to contribute 
from our side to the further consolida-
tion of this new era ot detente and 
relaxation of tension. However, the 
critics of the situation referring to the 
negative aspects of the emerging situa-
tion, have pointed out that this de-
velopment in international relations 
could also cast ominous portents or 
trends. For instance some people have 
said that this is. in a way, the revival 
of the Yalta spirit, by which after the 
conclusion of the Second World War 
the major powers sought to divide the 
World and establish a dual directorate 
of the Soviet Union and the United 
States with Britain and Franc* as

minor partners. Perhaps, by the inclu-
sion of People’s Republic of China 
they envisage a five power d rectorate. 
In this context perhaps, our delega-
tion in the United Nations has a 
special role to play. We have to 
envisage this possibility ateo. It may 
be the negative side of the situation 
which emerged immediateh afier the 
war; the so-called Yalta spirit in the 
creation of the Security Council with 
negative vetoes lor major powers. 
This situation namely the piesent 
.structure oi the Security Council has 
to be changed so that it might be in 
tune with the current developments Jn 
the international field and also to 
bring it upto date in time with the 
international developments which took 
place since the last war. Thi.- there 
should be revision of the United Na-
tions Charter, especially in the compo-
sition and tunotions of the Security 
Council. It should include powers like 
Japan, Germany, and no doubt India, 
Nigeria and Brazil.

I would submit that ;t is in this 
context of world relaxation of tension 
and detente that India’s foreign policy 
has to be evaluated. Even before ibe 
world powers did so, we have taken 
major steps towards bringing the na-
tions closure by our own efforts. The 
recent Indo-Soviet treaty is a fine 
example in this direction. We have 
already seen its effort on relaxation of 
tensions, and we are still enjoying its 
benefits. It is based on mutual interest 
It takes into account various aspects 
including the extension of the area of 
peace. It is a model which others 
could follow.

In the same way, in our relations 
with China we have consistently main-
tained a friendly attitude. Considering 
the geopolitical situation and various 
other points which demand closer rela-
tions and considering that Chtua is 
our neighbour with over <wo thousand 
miles frontier with a yearning for 
true understanding on our part. 
Pandit Jawaharlal Nehru had gone 
perhaps even out of his way 
to befriend China in order to 
creat a border of peace between
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fDr. Henry Austin] 
the two countries. But unfortunately, 
subsequent events have created a 
situation where we had to fall apart. 
That should not always stand in the 
way and we have got to see that our 
two countries come closer. That would 
be a major contribution towards 
stabilising and strengthening peace In 
our sub-continent itself. I should con-
gratulate the leaders of our country, 
particularly, our Prime Minister and 
the Foreign Minister for repeatedly 
declaring that we are for better rela-
tions with China. The Foreign Minis-
ter explained this position in the Rajya 
Sabha recently. As regards Tibet 
every one knows that Tibet hss been 
one of the major points of contention 
between our two countries. We have 
acknowledged the suzeraintly of China 
over that part, although we had some 
defacto hold on this territory. This is 
a major step toward s allaying the 
fears, if any, of China with respect to 
our intentions regarding Tibet. In the 
same way, we also made it clear that 
our friendship with the Soviet Union 
should never stand in the way of 
rapproachment with the peoples Re-
public of China. These postures 
should carry conviction with China. 
We want to have peaceful and .friendly 
relations with that country, ai.d I am 
sure that our foreign policy leaders 
have already taken major steps 
towards bringing about that de-
sideratum.

Another major foreign policy objec-
tive of our country Is to create condi-
tions of stability in this sub-continent. 
The emergence of Bangla Desh has 
already provided an important base 
for the realisation of this objective; 
and, we have also taken major steps 
towards reconciliation with or towards 
bringing about conditions of friendly 
relation with Pakistan. It came as a 
surprise to some major powers parti-
cularly powers which wanted 10 create 
conditions of stress and strain in this 
sub-continent. Hardly six months 
after a major confrontation with Paki* 
stan we were able to initiate m?ioi 
moves for making peace with, Pakistan.

At Simla we have gone a. long way 
in carrying conviction with Pakistan 
that we desire friendship with Paki-
stan. We want peace in the interest 
of Stability and peace in the sub-
continent. True, Mr. Vajpayee point-
ed out—his party’s position is like that 
that our hope was all a mirage. But 
it is not so. World history has shown 
us that peace is not won overnight. 
We have to patiently endeavour con-
stantly for it. A study of European 
history shows that in spite of various 
areas of agreement, common bonds 
and identity, the countries of Europe 
could never get on together. England 
and Germany fought. England «md 
France fought. A hundred yeais’ 
war, five hundred years* war, etc.. 
were waged. Viewed in that context, 
one should not be deluded to think 
that we can win peace with Pakistan 
overnight, considering especially the 
historical background, the partition, 
and the subsequent two wars. I be-
lieve we have taken a major step at 
Simla towards creating conditions of 
peacc, so that we can develop friendly 
relations with Pakistan.
17 hrs.

We have also taken steps to im-
prove our relations with the Arab and 
African countries. About United States, 
it has already been demonstrated that 
the United States cannot impose itself 
on the Asian continent militarily. 
They have seen it in Korea, Vietnam, 
even in Indo-China and in Bangla 
Desh and elsewhere that imposition of 
their policy through armed might is 
not possible and that the oeople of 
Asia will resist it. Also, it has been 
seen that they can never build up 
neo-colonialism in Asia, because the 
teering millions of Asia have seen 
through the game. Having seen all 
these developments, I do not think the 
United States will any more dare to 
create imperialist or neo-colonialist, 
hold on Asia. On the other hand if 
they are prepared to recognise the im-
portance of India in the region and 
eschew all ulterior motives, we can, 
after examining their real motivations,
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try to restore normal relationship 
with them, and there will be no need 
for having th* sort of relations which 
w e x i s t i n g  before, because we have 
developed the philosophy of self- 
reliance. No country can stand on its 
own and command respect unless prec- 
tices self-reliance. Without prejudice 
to these basic considerations, restora-
tion of normal relations may be per-
haps welcome.

Sir, foreign policy, as is well known, 
i5 the projection of the domestic poli-
cy. The top priority domestic policy 
to which we are committed and which 
we are trying to implement is 4bat of 
the abolition of poverty. Poverty
connot be abolished and an agalitarian 
society ushered in unless +here is 
world peace, particularly peace m our 
sjb-contwent. I am convinced, that 
our foreign policy formulations take 
into account the various aspects of 
the situation I have stressed. The
steps wc have taken are towards
creating conditions of peace, so that 
we can build up our economy and 
create new infra-structures whicn 
would help us to fight the ere my 
within. The enemy is really within 
and once we fight the enemy within 
and consolidate our economy and rouse 
the people's Social Consciousness. We 
successfully carry out the battle 
against poverty, squalor and unem-
ployment. We will then develop a 
mighty economy and a Stable Society 
which will be the fittest answers to 
Imperialism and non-clonialism. To-
wards this end our leaders have for-
mulated our foreign policy, and, I 
therefore, congratulate the Foreign 
Minister who brought for discussion a 
picture where our role is healthy.

MR. CHAIRMAN: Shri Mishra.

SHRI SHYAMNANDAN MISHRA 
(Begusarai). Mr. Chairman, I would 
request you to be a little more kind 
co me in the matter of time, as I am 
running temperature at the moment, 
although it would be my endeavour to 
finish my sfcfcech Within the time 
prescribed for me.

MR. CHAIRMAN-  ̂ If you ^re not 
feeling well, you can ‘speak tomorrow.

SHRI SHYAMNANDAN MISHRA: 
Thank you.'

SHRI R. P. ULAGANAMBI: (Vel-
lore): Mr. Chairman, while dij-cussmg 
the important motion moved by the 
hon. Minister, Shri Swaran Sineh, I 
would like to put forth certain points 
for the consideration of the Hous*»

The fact developing international 
situation is of so many hues that it 
is becoming rather a hazard to make 
any commuted viewpoint.

Government need not take any 
undue prirfp in recognising East Ger-
many or North Vietnam. The United 
States has not yet recognised China. 
Yet, the President of United States 
visited China and his personal adviser, 
Mr. Kissinger, often visits Peking. 
Japan have taken steps to noimalise 
her relations with China The Prime 
Minister of Japan openly made an 
apology to China for the past mis-
deeds, which rocked the international 
world much more than the explosion 
of the atom bomb on the Japanese 
soil during the second world war. 
South Korea initiated re-unification 
talks w:th North Korea without the 
United States in the picture, even 
thought it is the -losjs tallv of South 
Korea Both East and Wect Germany 
have recognised their individual sepa-
rate existence. The new Labout Gov-
ernments of New Zealand and Austra-
lia have proved to the USA that they 
are of age to look after their security 
by declaring their withdraw?! from 
the SEATO.

I have referred to these develop-
ments because our government need 
not take undue oride in recognising 
either East Germany or North Viet-
nam. It should have been done long 
ago. Of course, the Government have 
done the right thing, elatedly though.
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[Shri R. P. Ulaganambi]
The concept of non-alignment has 

no validity in the present day world. 
Goaded mainly by the self-interest of 
survival, we find tia t the super 
powers do not want the trouble spots 
near their borders to dare up USA 
tolerates Cuba on her outskirts. 
Russia, in spite of arming Syria to her 
teeth, puts up with the belligerent 
Israel, Russia silently left UAR with-
out batting an eyelid. USA and 
Japan have no compunction in barter-
ing Taiwan tor peace with China. In 
spite of North Vietnam being pounded 
by the USA, in spite of China’s border 
areas being bombed by USA, China 
which is the friend of North Vietnam, 
rests content with the vocal support to 
the plight of Norlii V =>tnam. Though 
both the USSR and ( \11na are showing 
open hostiUt} towards one another, yet 
they are having talks about their 
trade. USA and USSR have conclud-
ed more agreements last year than 
any two countries in the world.

When this is tho situation, where 
does the concept of non-alignment 
come? I am sorry to see the leaders 
of some political parties waxing eloqu-
ent about the continuation of the policy 
of non-alignment. Not only have we 
to offer our hands of friendship to 
whosoever seek our friendship, but we 
have also to work energetically for 
creating a climate of friendship. At 
the same time, we have to be strong 
enough to face any unforeseen even-
tuality.

In view of the experience in Ugan-
da, it has become essential to pay 
greater attention to the development 
of our relations with African coun-
tries. A significant step has been taken 
in strengthening trade relations with 
Tanzania. Our diplomatic missions in 
African countries should become active 
centres of guidance tor Indian settlers 
there. I am sorry to say that the 
Ministry of External Affairs has not 
formulated any policy so far in regard 
to the p operties left in UttUtfa by 
Iodiart settlers there.

About the repatriates from Burma 
and Ceylon, I would like to know 
from the hon. Minister what steps 
have been taken to enable them to get 
back the properties left by them in 
Burma and Ceylon,

The whole nation appreciated and 
applauded the action taken by the 
Government and bv our Prime Minis-
ter for the liberation of Bangladesh. 
At the same Umo. 1 want to know 
what steps have been taken to get back 
the area illegally occupied b y  China 
since 1962 and the area illegally 
occupied by Pakistan m Kashmir since 
1948.

In 1962, when India was attacked
by China, the whole nation supported 
the Government without any parly 
barriers. The former Chief Minister of 
Tamil Nadu, our late lamented leader, 
Aringuer Anna went to the extent of 
giving up the secession policy and 
extended his full cooperation to the 
Government of India.

Even m 1965 and in December, 1971, 
when Pakistan attacked India, the 
Chief Minister, Kalamguer Karunani- 
dhi, set aside the demand for State 
autonomy, for more powers to States, 
and he extended full cooperation to 
the Government to strengthen the Go-
vernment to safeguard our mother-
land against foreign aggression. The 
people of India should not allow even 
an inch of our soil to remain in the 
hands of a foreign country like China 
or Pakistan.

Last December, when I visited the 
Soviet Union to participate in the Indo- 
Soviet Youth Festival at Almata which 
is the capital of Kazhakistan, a Re-
public of the Soviet Union, and aftetf 
toe Festival was over, white we con-
veyed our thanks to them. I pointed 
out to the Soviet Union officials also 
about the publication of the maps by 
the Soviet Union. 1 told them that 
we Indians and the Soviet Union peo-
ple are moving towards the building* 
up of friendship between the two



countries and that we have the Indo- 
Soviet Treaty of Peace and Friend-
ship but the Soviet Union publish 
maps showing areas illegally occupied 
by China in the maps as if they are 
legally entitled to those areas. In 
this connection, I want to know from 
the hon Minister what steps he ha^ 
taken to see encylopaedia maps and 
such olher maps corrected. He is
-aware of all this and this matter has 
come up m the House also. I want to 
know what steps have been taken
about the correction of maps published 
by the Soviet Union.

Regarding the area occupied by
Pakistan and the area occupied by
China, the Government should take 
steps to negotiate or to open a debate 
in the world body, at the U.N O , or 
the Government should even take steps 
by military action to get back the 
areas illegally occupied by China and 
Pakistan.

SHFI K P UNNIKBISHNAN (Bada- 
gara) AIx. chairman, I welcome the 
opportunity provided by this debate on 
our goreign policy and the interna-
tional situations because it has come 
in the wake of the celebration of the 
25th anniversary of our Independence. 
It is also the 25th anniversary of our 
emergence in the international area as 
a power to be watched. I welcome this 
opportunity provided by this debate 
algo because we are entering season of 
hope in the international climate after 
passing through a bitter winter of dis-
content during the last two decades. 
But we can say that the entire idium 
and the language of international re-
lations is undergoing a transformation, 
compelled by circumstances and events 
during the last decade.

So far as our foreign policy is con-
cerned, as has been stated by our late 
Prime Minister Jawabarlal Nehru and 
eVen recently by our beloved Prime 
Minister hi an article in “The Foreign 
Affairs.” it is not governed by the con-
ditions and postulates Which govern 
Other foreign policies because it is not

253 Motion re. AGKAHAYANA

designed to protect any overseas pos-
sessions or investments; its basic postu-
lates and its approaches are different. 
We are also not interested, like many 
other States, in the export of any 
ideology, nor arc we interested in creat-
ing new diversion factors in the inter-
nal situation ot other countries. What 
we are vitally concerned has been with 
promotion of our own vital national 
interests and also the promotion of, 
and pursuing, the policies of anti-impe-
rialism and peace. Having this pers-
pective before us, we have to evaluate 
the present siiuation and our own po-
licy and its achievement in this bcoad 
conceptual framework during the last 
25 years under the .successive leader-
ship of late pandit Jawaharlal Nehru, 
late Shri Lai Bahadur Shastri and 
Shrimati Indira Gandhi.

Sir, it is also in the context that we 
have to view the new power equations 
and the new alignments that are tak-
ing shape in the world today because 
we can see the old camps are witheung 
away, cracking away. But the “fos-
sils'' remain in both the (amps and tho 
influence of these “fossils* in both 
the camps clouds many issues. Also 
the forces of peace on both sides of 
the camps are yet to assert themselves; 
however much wg might wish them to 
do so( they have not yet rcached the 
commanding heights of international 
landscape.

Sir, I would submit that five or six 
basic and fundamental changes have 
taken place in the international situa-
tion during the last one year or so, 
even though the seeds of these develop-
ments were there for a long time; the 
year 1971-72 has been a very signifi-
cant year, as my hon. friend, Shri Di-
nesh Singh, pointed out a little while 
ago. The basic things have been what 
we might call a rapprochement or 
coming together of China and the 
United States and also the Moscow 
Summit. The significant events which 
have taken place in Europe are the 
closer relations and talks between the 
two Germanies and the steps taken to-
wards evolving a security system in 
Europe.

16, 1894 (SAKA) International 254
Situation
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[Shri K. P. Unnikrishnan.]
Another significant happening in 

Asia has been the coming together of 
Japan and China. Though it has yet 
to bear frution, in many ways, it is an 
event of great import and a significant 
event of great dimensions. Above all, 
relevant to us and our policies and to 
this region is the emergence of our own 
country as a power to be reckoned 
with, from I would say, the Suez to Sin- 
gapere and it is in the context of these 
events that we have to evaluate our 
own policies and to deliberate or en-
quire into our own future.

In this connection we have before us 
a significant event—the Simla agree-
ment. I do not want to go into the 
details but the most important point 
is that we want to secure this sub-con-
tinent away from other powers 
and to ensure that peace prevails m 
this sub-continent and I am sure that 
whatever temporary difficulties we may 
face, we would undoubtedly win the 
battle for peace which we started in 
December. It was yet another miles-
tone in our journey of peace which 
Simla on 2nd July, 1972 marked.

The two most significant factors 
which we have to take into account 
are: (1) the Indo-Chinese relations

which have remained in a position of 
hostility for well over a decade and (2) 
also the net too well Indo-US relations. 
I would say that our relations with 
China are of fundamental importance. 
I am not just taking a romantic view 
of things that many people used to 
take in the past. It is not a kind of 
Bhal-Bhaism to say that our relations 
with our immadiate and powerful nei-
ghbour, a neighbour which has also 
rightfully gained a powerful voice in 
the international area by becoming a 
member of the United Nations and to 
various organs has to be taken' into 
account Along' with it, also its econo-
mic might, its production indices have 
to be taken into account and this count-
ry  cannot just afford to remain in a 
state ot hostility and the Ice has got 
to be broken. But, Whatever initiative 
pur Foreign Ministry has to mind, I 
am not quite sure whether China will

respond. While we shall not cringe, 
crawl and go before any one, I can only 
hope that in the context of events that 
have taken place during the past 12 
months or so, China wtil respond and 
we can hope for a better state of re-
lations during the next year.

Similarity, a reference has been made 
to our none too happy relations with 
the United States of America. A ques-
tion normally asked in the Press circles 
and everywhere is: should we nor-
malise our relations? If the question 
is posed this way the answer should 
be emphatically ‘Yes’. But, then, 
there is a big ‘if’. There again, it is 
only on conditions of equality that we 
can normalise our relationship with 
any other country That also means 
that we have not departed from our 
basic postulates, w.j> have not departed 
from our positions, and our positions 
being the same, we would not mind 
normalising relations with any coun-
try. But, I am not quite sure that the 
United States would come forward in 
a very significant way whatever might 
have been the response reported m the 
Press and so on, because the basic 
difficulties of the United States re- 
main, the power structure of the 
United States and the power system 
it has promoted, remains the same. 
The basic crisis the United State mili-
tary and industrial complex have 
faced and are facing remain the same 
and I do not think their basic inter-
ests or basic postures can change m a 
dramatic manner during the coming 
few months, may be even years. But, 
whatever it may be, there is nothing 
wrong in our trying or attempting 
to normalise our relations and also 
our relations with any other country 
and the principled and close relation-
ship we have with the Soviet Union 
need not come in the way of norma-
lising our relationship with the USA.

I can only hope that there will be 
a positive response and not just fleet* 
ing remarks of an evangelist like 
Billy Graham! Balayogis and Billy 
Grahams don't make foreign policies 
nor change the postures of anyone!
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I hope there will be some positive re-
sponse from the USA and they would 
understand and appreciate our posi-
tions, not our difficulties, as somebody 
l^as pointed out. I hope they will 
understand the principled positions 
that we have taken on international 
questions.

Certain references were made, some 
here and some outside, 1o the effect 
th'it our relations with the So\iet 
Union will be impaired if we Pet clo-
ser 1n the United Slates To mv 
mind jt is utterly absurd to say so 
Our whole Tndo Soviet Treaty was a 
principled effort at re-structuring our 
relationship on a now basis. It was 
a new phase of our principled rela-
tionship that we have developed dur-
ing the last two decades* We did 
not close our options at that time 
with the treaty or later when Bang-
ladesh emerged. Our options have 
never been closed and even now we 
have got our options and our choices 
are open I do not think that our close 
relation with USSR will come in the 
way of our normalisation of relations 
with USA. or any other country

The slideback in foreign policy to 
which some persons refer to, is only 
in their imagination. It is only 
a figment of imagination in 
tho minds of some people who have 
in the minds of some people who have 
got no confidence in themselves As 
long as Shrjmati Tndira Gandhi re-
mains in the saddle, so long as our 
party is there, which is committed to 
the ideals of anti-imperialism and 
peace, there can be no slideback in 
our foreign policy nor in our inter-
national relations. It is also signifi-
cant that none of the critics have 
brought forward any worth-while 
alternative framework of foreign 
policy. Such an alternative has never 
been brought forward in this country 
so far. Even now nothing has come 
before us. I hope that we will be 
able to projcct not only a better im-
age of ourselves abroad, but that we 
will “be able t© normalise our relations 
with powers like the USA and China 
and also re-inforce our already cxist-

2820 LS—9.

ing cordial relations with the Soviet 
Union.

Certain references were made that 
ihe Policy Planning Division of the 
E. A. Ministry may be closed down, 
now that Mr. D. P. Dhar has gone to 
the right place he belongs to. It will 
be a tragedy if this were to be done. 
Foreign Policy cannot be based on 
any kind of ‘ad-hocism’. There has 
to be a proper perspective before us. 
There has to be planning-ahead which 
s very necessary. Therefore, it is 

vital that this Policy Planning Divi-
sion should continue manned by "dis-
tinguished and competent personnal.

Before I conclude, I would like to 
pay my tribute to the Foreign Sec- 
1 elary who has just retired, Mr. T. 
N Kaul, who hag played a very no-
table, constructive, effective and I 
would say also, admirable, role in the 
offices that he filled. We should not 
be ashamed of saying this, because, 
as you know, officials are not named 
here But I would like to pay my 
tribute and say that he has played a 
very big, and outstanding role, in 
the conduct of our foreign policy, 
and I am sure, we, all of us, appreci-
ate this.

MR. CHAIRMAN: One of the 
Unatlached Independents, Mr. Kri-
shna Menon has taken more than’ 
double the time allotted to them. 
Therefore, you would at least be 
brief. 1 know you are anxious to 
participate in the debate, waiting 
here for so long. But, please be brief.

SHRI S. A. SHAMIM: For no fault 
of mine. He was given 21 minutes.

MR. CHAIRMAN: Please don’t 
waste time, kindly go on.

SHBI S. A. SHAMIM (Srinagar):
It is not the function of the Opposi-
tion to appreciate anything which 
the Government does. I make an 
exception as far as the foreign policy 
of our country is concerned.

It is heartening to note that by and 
large, the foreign policy of our coun-
try, for quite some time, is being con-
ducted very intelligently, very cour-
ageously and very bravely.
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rShri S. A. Shamim.l 
I do not know to whom the credit 
goes, whether it goes to the Planning 
Minister or to the Foreign Minister, 
but in any case, the Government needs 
and deserves congratulations.

In this context, I was more amused 
than amazed to hear my hon. friend 
Shri Atal Bihnri Vajpayee. My hon 
friend’s grouse is that we art* friend-
less; because there is a resolution 
which has been passed which does 
not suit us, therefore, we arc friend-
less. This is at a stage when we have 
established in the world forums that 
we are a power to be reckoned wilh 
and we have a voice and everybody 
in the world supported our moral 
Stand and our military action against 
Pakistan. I think that never before in 
these 25 years of independent India 
were we more comfortably and 
honourably placed in the world com-
munity than we are today.

If my hon. friend Shri Atal Bihan 
Vajpayee means to say that Ihe Simla 
Agreement according to his has fail-
ed, I must say that he is drawing 
wrong conclusions from the right 
facts. What is wrong with the Simla 
agreement? According to my hon. 
friend Shri Atal Bihari Vaipayee, 
Pakistan has not changed, and he 
enunciated four planks which Pakis-
tan had put forth, namely ‘Islam is 
in danger, India is our enemy, Hindus 
are kafirs, and Jammu and Kashmir 
is an inalienable part of Pakistan’. I 
would like to tell m y hon. friend 
that Pakistan has changcd not only 
in these four aspects, but in a fifth one 
also, namely its physical size. The 
Pakistan which Shri Atal Bihan 
Vajpayee knew on the 16th Decem-
ber, 1971 does not exist today. As 
far as the question whether Pakistan 
says that India is her enemy No. 1 or 
not is concerned, I would like to 
point out that my hon. friend has not 
been listening to Mr. Bhutto I have 
been listening to Mr. Bhutto’s 
speeches, and I have been reading his 
interviews, which obviously my hon 
friend has not read. Mr. Bhutto has 
climbed dpwn and has completely

changed. He is talking of friendship, 
and ho says ‘I am sorry for having 
tnlked of one thousand years of war, 
I want one thousand years of peace’. 
In no speech of his have I ever heard 
him say that Hindus were thoir 
enemies Tn fact, he has praised our 
Prime Minister, and he is saving that 
he w ants to have the best of rela-
tions wilh India. What else does my 
hon friend expect from a defeated 
country and from a truncated coun-
try which has been talking of all 
blood, all war and no peace’ This is 
the change that has come about. If 
Shri Atal Bihari Vaipayee would 
have studied the phenomenon of 
Pakistan and whal is happening there, 
he would have seen that Mr. Bhutto 
is facing the Vajpayees of his own 
country, that is the people of Jamiat- 
e-Islami The other day, he was shot 
at; it was not by the People’s Party, 
not by NAP, but by people belonging 
to the Jamiat-c-Islami I do not 
know whether this is the proper 
forum or not to praise Mr. Bhutto, 
but Ihe praise must be given where 
it is due T admire his courage to 
propagate and to canvass and to con-
vince the people of Pakistan that re-
cognition of Bangla Desh is the only 
solution of the problem He has 
talked of this in the context of the 
prisoners of war also realising that 
the prisoners of war cannot come 
back unless he recognises Bangla 
Desh It is easier said than done, that 
we must have a posture of war and 
we must be very strong, but it needs 
great courage to fight wars. It is 
Generals and jawans who fight wars, 
but it requires greater courage to 
make peace, and it is the wise states-
men and wise politicians who make 
peace. The leadership of this coun-
try has shown courage, moral cour-
age, I must say, at a time when we 
could have dictated terms. Even 
today, I think that it is the greatest 
honour to our military commanders 
and to Gen. Maneckshaw that todaj 
he has gone in search of peace to 
Pakistan; Gen. Maneckshaw wh<- 
could have dictated to Gen. Tikka 
Khnn to come to India has said ‘No 
you do not worry, I shall come ovei



261 Motion re. AGRAHAYANA 16, 1894 (SAKA) International 26i
Situation

searching lo r peace; lie could have 
d ictated and he  could have ta lked  Ihe 
w aj Shri A tal B ih an  Vajpayee has 
been la Iking. B ut thank God, we 
have not leaders—like Shri A tal 
B ihari Vajpayee. In  th a t case, we 
w ould have hud a perpetual sta te  ot 
war, and a lte r  we had finished P ak is-
tan, we would have had to  fight 
Burm a and then we would have had 
to light Nepal and so on, and this 
country by and largo, would have
been continuously fighting wars, and 
the  program m e of G anbi Hatao, 
.socialism and uplift of the  poor etc. 
would all have Rone to the  backstage

It is understandable if Mr. Bhutto 
blows hot and blows cold in  the same 
breath, lit; lias hi.s own difficulties, 
and I appreciate his difficulties in 
tliat sense A fter all, he is the leader 
oi ii defeated country, l ie  is the 
leauei ot a deleatecl army. Our only 
demand from Pakistan  was that 
Fukistan should have a democratic 
set-up To th a t extent, Mi'. Bhutto is 
m aking earnest t/Torts. L et Hi, help
him I know that the Sim la agree-
m ent is running into difficulties. B ut 
I know that these' difliculties are 
transitory. These a ie  transitory  be-
cause there  is no alternative  to the 
Simla agf cem ent Mr. Bhutto knows 
it, and Shrim ati Indira Gandhi knows 
it th at the Simla Agreem ent was not 
a concession m ade to Pakistan. Of 
course, it ua.- an act of m agnanim ity 
because we could have sidetracked
the issue and u e could h tve lost th^
goodwill which we had m  the  w oild 
The Sim la Agreem ent was omy a 
recognition ot the fact th a t we really 
w anted lnendsh ip  with Pakistan, 
Pakistan  cut to sv/.e, and I am sure 
that the m inor difliculties w hether of 
T hakur Chowk or of any other chowk 
would be solved also w ithin a fo rt-
night.

I am  rem inded of the  Prim e Minis-
te r’s speech w here she said th a t some 
people have a vcsled interest in a 
perpetual confrontation with Pakis-
tan. There is no need to rem ind my

triends as to who are those peopie 
who have th a t vested interest.

I m ust, a I the  same tim e, confess 
th a t w hile we have shown m agnani-
m ity on m ajor issues, we have not 
shou n the  ame am ount of statesm an-
ship and wisdom in regard  to  the  
question of the prisoners of war. 
W ithout going into legal quibbling 
or th e  legal position, the  fact of th e  
situation is th a t there  has been an  
erosion in  the fund  of goodwill w hich 
wi> had m  the w orld as fa r as the  
pusoners of w ar issue is concerned. 
E> e-brow s are  raised and fingers 'are 
pointed a t us accusing us th a t we 
have overdone it as fa r as the  prison-
ers of w ar issue is concerned. W hat-
ever may be the  legal position con- 
eerm ng the jo in t command, th is 
country must m ake an honest e jo i t  
to g it  inis issue solved, even if ii be 
hv m aking a unilateral offer on our 
p art to repatria te  the  prisoners of 
war 1 th ink  we have sufficient in -
fluence w ith leaders of Bangla Desh 
to con vine c them that this particu lar 
a ,p ic t  of the situation is costing us 
too much m aterially  and m  term s of 
goodwill. The sooner this hum an 
problem  is settled, the  better.

As regard-, the relationship with 
the USA, ju st now my hon. friend, 
blivi Vajpayee, was very angry that 
Gen M anekshah's photograph appear-
ed along with Gen. Tikka K han’s. I 
was also angry when Shri Vajpayee 
granted an interview  to a Pakistan 
journalist 1 was also angry when he 
w,mted to m eet Mr. Bhutto who is 
the real m urderer in Bangla Desh.

The language of diplomacy is 
slightly different. If tom orrow Pakis-
tan recognises Bangla Desh, I  am  
sure the Com m ander-in-Chief of 
Bangla Desh and Pakistan w ill m eet 
and pose for photograph together. 
Tikka Khan for us is not an indivi-
dual; he is a symbol. T hat symbol 
was buried when Bangla Desh was 
born Th ei of ore, w hat is left of Tikka 
Khan is bones and flesh. If you w ant 
to ta lk  m the language of modern
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[Shri S. A. Shamim.J 
diplomacy, you will have to adapt 
yourself to modern ethics.

Therefore, I would request my 
friends who are talking of a perpe-
tual confrontation with the USA to 
be realistic enough to recognise 
reality. That reality is that there are 
no permanent friends or permanent 
enemies. If the USA has realised that 
the policy pursued by Nixon was a 
betrayal on the values which were 
accepted by Lincoln, if America has 
realised that it is time to make a 
friendly gesture to India, we should 
not hesitate to reciprocate. It needs 
greater courage, moral courage, to 
make friends than to make enemies. 
You can make enemies by expression 
of hatred. But for making friends, 
the voice must come from the depths 
of your soul. I am sure the leaders, 
of this country, inspite of bunglings 
on the home front, m spite ot vising 
prices, in spite of corruption, will 
at least try to put the imago ol this 
country m a proper frame bciore tho 
world community. 1 am glad the 
Prime Minister, the External Affairs 
Minister and Government are doing 
their best in this regard.

SHRI HARI KISHORE SINGH 
(Pupri): I am grateful to you ior
giving me this opportunity to ex-
press myself on this im putant sub-
ject.

At the outset, I would like to con-
gratulate the people of Vietnam who 
are on the threshold of victory, 
though a negotiated one. Similarly, 
I would like to congratulate the 
people of West Germany giving re-
sounding support to their Chancel-
lor’s policy of astpoliltk. The 
contemporary scene of inter-
national politics is fast changing: The 
enemies of yesterday are becoming 
friends and collaborators of today. 
We have to view the foreign policy 
of out country in this context. Multi-
lateral ties in terms of economic co-
operation are what we are witnessing 
in a western Europe in the shape 
of Eui opcan Economic Community.

New economic forces are emerging 
with which we should have very 
good and friendly relations. I am 
glad that our Government is making 
all efforts in that direction. Similar-
ly bilateralism is another catch 
word in international politics today, 
whereby c\ery country is bypassing 
United Nations and coming to mutual 
agreement to safeguard its interest.

In our sub-continent the situation 
has fast changed in our favour and 
the emergence of Bangladesh is a 
positive factor in the sub-continent 
The rule that the Indian leadership 
has pkned in this context deserves 
our congratulations. The Simla 
agreement has been signed in a very 
auspicious moment. ] do not under-
stand why Simla agreement is being 
attacked It was necessary not only 
to ensuie that the people ol the sub-
continent lived in peace, it was also 
neressaiy to assure our neighbouring 
states that India had no ulterior 
designs and that India was not going 
to gr.ib tlu tei 11Iorv of smaller nation 
of Asia or bring them into its orbit 
or oveilord them or dominate them. 
Aiter a bloody wav we did sign the 
Simla agreement and by signing the 
Simla Agreement we demonstrated 
to the world that we aie prepared 
not only to come to terms with Pakis-
tan with whom we have fought three 
wars in a short span of two decades. 
But we are. also prepared to give an 
aasuiance to the people of South Asia 
and tuve a 1 to the propaganda 
that India was out to grab or 
dominate the smaller nations of 
Asia. The Simla agreement and 
Indo-Pakistan relationship should not 
he viewed in the normal traditional 
framework of international diplo-
macy. India, Pakistan and Bangla-
desh are members of the same family. 
We were one nation and one country 
but we were separated by political 
compulsions of the imperial domina-
tions and if we view our relationship 
with Pakistan or Bangladesh in the 
traditional framework we are sure 
we shall come to the game conclusions 
as our friend Vajpayee came. With
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Bangladesh and Pakistan we should 
always be prepared to negotiate, not 
by compromising our national dig-
nity or honour but we must be pre-
pared to give reasonable concessions 
both to Pakistan and Bangladesh As 
I said we were part of the same 
family and I hope that a time will 
come when Pakistan, Bangladesh 
and India will unite and present a 
totally united confident picture to the 
whole world.

The second factor which is very 
mapoitant is our jelationship with 
the Super Powers and the role 
of big powers m this sub-continent. 
So far tn< rc* have bfea two major 
powers, the Soviet Union and the 
United States. The Soviet Union has 
played a very constructive and stabi-
lising role. The result of that policy 
has been the outstanding agreement 
at Tashkent. Whether it failed be- 
(aube of Pakistan or due to something 
else is a different matter. During the 
Bangladesh crisis, we have seen how 
helpful the role of the Soviet Union 
has been. The Soviet policy and help 
has been very useful in regard to the 
establishment of Bangladesh and the 
Indo-Soviet Treaty of peace and 
triendship is another outstanding 
example of how the Soviet Union is 
playing a constructive and stabilising 
role in the sub-continent. Therefore, 
to compaute the role of the Soviet 
Union with that of the other super-
power, United States, is not to my 
mind very proper and fair.

17.45 hrs.

[Mh. S p e a k e r  in the Chair.]

srtarer nzv&c, t  *nr ^Tfr?n
1 1 jpj srfr t t  ^  f  1 w. fen-

SfnSFT TT #  I

Sft 1 srrTr *rrr #  s r
^r> ?r?rr Tl  I  ?

SHRI HARI KISHORE SINGH: 1
do not know why Mr. Kachwai is so 
allergic to the mention of United 
States.. . .

MR. SPEAKER: He is not allergic
to you. He wants the Minister to 
make the statement, because the time 
fixed for it was 5.45. All right. Mr. 
Pant.

17.46 hrs.

STATEMENT RE. INCIDENTS IN 
DELHI UNIVERSITY

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI K. C. PANT): Sir, on 6th
December, about 3000 to 4000 stu-
dents went in a proccssion to the 
Central Office of the University 
.shouting slogans, against the Univer-
sity It is a matter of deop regret 
that in pursuance of an ill-advised 
design to occupy the University Offices, 
some students started pounding on 
the door* of the Vice Chancellor’*, 
oflict The glass windows of the offices 
ot Ihe Pro-Vicc Chancellor and Re- 
giitrur were smashed. Some stu-
dents forcibly entered the room ol 
the Dean of Students Welfare. The 
Vice Chancellor requested police 
assistance- apprehending more serious 
violence. On the arrival of the police, 
s>omc students indulged in intense 
stoxu tin owing at the police. The 
police had to resort to the use of tear- 
gas shells to disper.se the crowds. On 
dispersing, some students burnt one 
bus and partially damaged another. 
A DTC booth was also burnt Ten 
persons were arrested in the course 
of these incidents.

The Vice-Chancellor has made an 
appeal to the students and teachers to 
realise the gravity of the situation and 
ensure that peaceful conditions are 
created for the normal functioning o* 
the University. I would earnestly re-
quest all sections of the House to five 
no countenance to those who would 
resort to violence or threats of vio-
lence and to cooperate in the restora-
tion of normalcy m the University,


